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REPORT OF COMMITTEE IN COMPLIANCE WITH ORDER DATED
30/09/2022 OF HON’BLE NGT IN THE MATTER —OA NO. 81 OF 2022
(WZ) RELATED TO THE ALLEGED DAMAGE TO AGRICULTURE
PRODUCE AND LAND DUE TO POLLUTION CAUSED BY M/S
DUNUNG INDUSTRIES PVT. LTD VADGAON, DIST KOLHAPUR

1.0 BACKGROUND-

Original Application No. 81/2022 (WZ) filed by Shri Shantinath Devappa Hukkeri before
Hon’ble National Green Tribunal (NGT) Western Zonal Bench, Pune wherein it is alleged
that damage to agriculture produce and land occurred due to air pollution caused by by M/s

Dunung Industries Pvt. Ltd. i.e. Respondent No. 1, established on adjacent plot to his agriculture

land.

It is further alleged that the said industry is running without paying any heed to the consent
conditions nor has it taken any precaution regarding air pollution. They have not established
any treatment plant for the treatment of effluent and the same is being discharged in the land of
the petitioner. Due to heavy deposit of dust, fumes and other iron particles, the Petitioner had
to cut down 35 trees of NMK golden custard apple, curry leave plants and many other plants. A
complaint was made to the Maharashtra Pollution Control Board (MPCB) whose officials made
a visit of the said industry and imposed Bank Guarantee of Rs. 5.0 lakhs towards non-
compliances of consent conditions. Thereafter, the Board had not taken any further steps in this

regard.

The prayer is made out by the Applicant for closure of the industrial unit of M/s Dunung
Industries Pvt. Ltd. and pass an order of compensation to the tune of Rs. 25,00,000 /- (Rupees
Twenty Lakhs Only) with an interest @18% and also an order for restitution of the

environmental damage be passed.

The Hon’ble NGT passed an order on 30/09/2022 and constituted committee comprising of —
1. One Representative from the Central Pollution Control Board (CPCB);
2. One Representative of the Maharashtra Pollution Control Board (MPCB) and
3. One Member from the District Agricultural Officer.
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The aforesaid committee was directed to visit the site of industry and submit the report
accordingly in the light of the averments made in the application within a period of two months.
The Maharashtra Pollution Control Board (MPCB) was the nodal agency for coordination and

logistic support. The copy of the aforesaid order is provided at Annexure - 1.

2.0 THE COMMITTEE:
As per aforesaid order dated 30/09/2022, MPCB constituted a committee vide its office order
dated 17/11/2022. A copy of the office order is annexed as Annexure — 2.

In compliance with the order of the Hon’ble NGT, committee comprising of following members

visited the site (agriculture lands and industry) on 30/11/2022 and 01/12/2022—-

I.  Shri Pratik Bharne, Scientist ‘E’, CPCB, RD, Pune- Representative of CPCB
II.  Shri Jaganath S. Salunkhe, Regional Officer, MPCB, Kolhapur- Representative of
MPCB
III.  Shri Abhijit Gadade, Taluka Agriculture Officer, Representative of District Agriculture
Officer, Kolhapur

The officials of Regional Office, MPCB Kolhapur, CPCB, RD, Pune and District Agriculture
Office, Kolhapur were accompanied with Committee members during the visits and

sampling/monitoring.

2.1 SITE VISIT & MONITORING
(AGRICULTURE LANDS AND INDUSTRY)-

° The committee carried out visit to agriculture land of the Applicant and nearby agriculture
farms/lands surrounding the industry on 30/11/2022 and 01/12/2022. Applicant- Shri
Shantinath Devappa Hukkeri along with his two sons were present during the visit.

° Committee requested team of Taluka Agriculture Office, Hatakangale Dist Kolhapur for
soil sampling from Applicant’s Agriculture land and other agriculture lands surrounding
the industry for reference as per the direction of the committee. The soil samples were

analyzed at District Soil Survey and Soil Testing Laboratory, Kolhapur.
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° The committee carried out visit to the Industry- M/s Dunung Industries Pvt. Ltd. on
30/11/2022 and 01/12/2022.

e  The committee requested MPCB officials to carry out the sampling of STP, ETP and
Source emission at different stacks, Ambient Air Quality Monitoring (AAQM) as per the
directions of the Committee. The samples were analyzed at Regional Laboratory, MPCB,
Chiplun.

° The photographs taken during the visits are provided at Annexure-3.

3.0 SITE VISIT- INDUSTRY & MONITORING

3.1 ABOUT INDUSTRY - M/S DUNUNG INDUSTRIES PVT. LTD.

The industry is located at R. S. No. 15A, 386/1, 387/1,2 and 388/1,2 Vadgaon, Taluka-
Hatkangale, Dist Kolhapur, Maharashtra. The industry is engaged in manufacturing of SG &
Cast Iron (CI) castings (foundry industry). The location of the industry comes in the jurisdiction
of Vadgaon Municipal Council. It is informed that the industry is located in zone which is
declared as industrial zone by the Regional Town Planning and Development Authority.
Industry has obtained Industrial NA Order dated 09/03/2015 from District Collector, Kolhapur
bearing Karyasan-3/BinshetiSR/08/15.

The land of the petitioner/Complainant bearing Gat no. 391/2 is situated exactly adjoining the
land of the industry in the east side and the same is also situated in the industrial zone declared
by the Regional Town Planning and Development Authority. Copy of Zone Certificate is

annexed herewith as an Annexure - 4.

The location of the industry and surrounding area including agriculture land of the Applicant

on east side of the industry is shown in Imagae-01.
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Image-01 Location of the industry, surrounding area including agriculture land of the Applicant

on east side of the industry and Ambient Air Quality Monitoring (AAQM) Locations

3.1.1 PROCESS -
The industry is engaged in manufacturing of SG & Cast Iron (CI) castings. The process flow

chart of the industry is given as Image-02 as below-

Stack No. - 01

t

Fume Extractor

| Stack No. - 09 |

Stack No. - 05 Stack No. - 08
Sand Preparation in Pour the Metal in To separate out casting
mixer for moulding s parton Mould and sand
Apply Paint on finish Remove the Flash & In- Remove Sand from Remove Runner riser from
casti tes from casting casting casting
' ‘

I Stack No. - 02 I Stack No. - 11 Stack No. - 03
Stack No. - 12 Stack No. - 04
Stack No. - 07

Image-02 Schematic flow chart showing manufacturing process
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3.1.2 CONSENT STATUS-

Industry has obtained its first Consent to Establish (CTE) vide No-Format
1.0BO/JD(APC)/EICNo0.KP/15791-14/E/CC-5029 dated 30/04/2014 with quantity- 2000
MT/Month, followed by 1% Consent to Operate (CTO) on 31/03/2015 which was valid up to
31/05/2018. Industry has applied for Consent to Establish (CTE) for expansion for additional
activity with increase in capital investment and for installation of additional induction furnaces
(2 Nos.), paint booths (2 Nos.), thumb blast machines (2 Nos.), shot blasting machine (1 No.),
Robotic Fettling (Maus — 4 Nos.) and core shooter machine having total additional capital
investment of 4.93 Crores. The CTE for expansion is granted to industry on 25/06/2019 vide
consent no. BO/JD(APC)/TB-3/UAN No. 47061/E/CC-1906001294. Industry further
amalgamated and thereby renewed CTO with quantity of 2000 MT/Month on 11/04/2017 vide
no. BO/JD(APC)/EIC No.KP-18262-16/0/CC-1704000444 which was valid up to 30/11/2021
which was subsequently renewed and now valid up to 30/11/2024. The Copy of the CTE for

expansion and copy of valid consent are annexed at Annexure- 5 & 6 respectively.

3.1.3 ENVIRONMENTAL MANAGEMENT SYSTEM

3.1.3.1 WATER AND EFFLUENT MANAGEMENT

A. Source of Water & Its Consumption
The industry is using borewell water for its industrial and domestic use/ process from the
well established in the farm of Shri Jaysing R. Patil. NOC from Central Ground Water
Authority (CGWA) for ground water abstraction vide NOC no.
CGWA/NOC/IND/ORIG/2022/15099 is obtained for the same. .The NOC is valid from
25/03/2022 to 24/03/2025. Copy of CGWA NOC is annexed herewith as an Annexure-
7. Industry makes payment to the owner- Shri Jayant Patil and payment receipts (last six

months) for the same are attached herewith as an Annexure- 8.

As per CTO, total water consumption is 45 CMD (industrial- 29.05 CMD i.e. cooling -
16.10 CMD & process-13.05 CMD) and domestic & gardening- 15.85 CMD) whereas as
per the information provided by industry, the daily water consumption is average 44.00

CMD for industrial (cooling & process) and domestic & gardening purposes.
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Industrial Trade Effluent & Effluent Treatment Plant (ETP)-
Effluent generation is about 2.25 CMD. As per consent condition given in CTO- Schedule-

I, 1. C, treated effluent shall be recycled to the maximum extent for secondary purpose
and remaining is discharge on land for gardening within premises after conforming

standards. In no case, effluent shall find its way for gardening/outside factory premises.

The industry has provided ETP of 5 CMD capacity which is a batch type. The average
effluent generation is 2.25 CMD. ETP consists of a collection tank, dosing of lime and
alum, settling tank, sand filtration unit and sludge collection beds. The treated effluent is

further reused for a paint booth for the water curtain.

Domestic Effluent (Sewage) & Sewage Treatment Plant (STP)-

As per CTO, domestic effluent (Sewage) generation is 11.10 CMD which is to be recycled
100% as per condition given in CTO. As per information provided by industry, average
daily 12 M3/D water is consumed for domestic purpose for washrooms and toilets. All
domestic effluent is treated in STP of capacity-15 CMD which consist of Collection Tank,
Aeration Tank (diffused aeration), Clarifier, Activated Carbon Filter & Pressure Sand
Filter. The treated domestic effluent (Sewage) is further used for gardening on land and

bio sludge generated is used as compost for gardening as manure.

3.1.3.2 AIR POLLUTION CONTROL SYSTEM (APCS)

As per CTO, details of the Air Pollution Control System provided by the industry are as follows

Table-01 Details of the Air Pollution Control System

Slt\;l:k Source/Unit Type of Fuel APCS Stzziclll( ::f:;ght
Fume Extraction
o R I L L
collector
2 Paint Booth (2Nos.) Electricity Water Curtain 18
3 Tumb ?iﬁg?achine Electricity Bag Filter 18
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Tumb Blast Machine .. .
4 (2No.) Electricity Bag Filter 18
5 Sand Plant Electricity Dust Collector 28
6 DG Set (200KVA) Diesel 30 Kg/Hr Acoustic Enclosure 4
7 Shot Bla'stmg Electricity Dust Collector 18
Machine
8 Cooling Drum Electricity Dust Collector 18
Core Shooter Cold
9 Box Machinne Electricity Scrubber 18
(3Nos.)
10 Core Oven Electricity FES & Wet Scrubber 18
Fettling Bench ..
11 Grinder Electricity Cyclone 11
12 Swing Grinder Electricity Cyclone 11

3.1.3.3 NON-HAZARDOUS & HAZARDOUS WASTE MANAGEMENT-

A. Non-Hazardous Waste:

Non -Hazardous Waste i.e. Burnt Sand, Cyclone Dust & Fine Dust, generated during the
different operation, is sent to Shiroli Manufacturer’s Association Kolhapur (SMAK) for

disposal on its registered dumping site. A Copy of membership certificate of M/s Dunung

Industries Pvt. Ltd is annexed herewith as an Annexure- 9.

B. Hazardous Wastes-

The category of Hazardous waste, its generation quantity as per Authorisation and quantity of
waste disposed in last one year to the CHWTSDF- M/s. Maharashtra Enviro Power Ltd.
(MEPL), Ranjangaon, Pune, is given in Table-02. Used oil to sold to recycler- M/s Vipro

Industries, D-2/2, MIDC Gokul Shirgaon, Tal- Karvir, Dist Kolhapur
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Table-02: Details of Hazardous Waste, Quantity and Disposal

Sr. Hazardous Quantity as per Disposal Dates
No. Waste Authorization 09.10.2022 28.06.2022 | 17.01.2022 | 04.12.2021
| | Paint Sludge 0.250 MT/M 828 1172 ; 1919
(inKg)
» | ETP Sludge 0.050 MT/M 50 16 56 56
(in Kg)
Waste residue
(Used
3 | Handgloves, Oil- 100 KG/M 60 31 - 144
soaked Cotton)
(in Kg)
4 | Empty Tins 200 Nos./M 40 84 ] 127
(in Nos.)
5 | Used orspent Oil 50 Ltr/M 20/24.12.2021 - - 20
(in Ltr.)

[

The copies of manifests of hazardous waste are provided at Annexure- 10.

3.2

INDUSTRIAL MONITORING

Monitoring carried out carried out at ETP, STP, various Stacks for Source emissions and

ambient air quality monitoring (AAQM) during 30.11.2022 & 01.12.2022 with the help of

MPCB Regional Office, Kolhapur. The samples are analyzed at Regional Laboratory, MPCB,
Chiplun. Analysis results of the sampling are provided in Table-03 (ETP), Table-04 (STP),
Table-05 ( Source Emission-Stacks) & Table-06 (AAQM) as below-

Table-03 Analysis Results of sampling at ETP

Sr. No. Parameters Prescribed Discharge ETP
Standards
Inlet Outlet
1 pH 6.0 to 8.5 8.7 8.3
) BOD 30 1200 1600
3 COD 250 5128 4008
4 Suspended Solid 100 68 140
5 Oil & Grease 10 10.8 12.6
6 Total D1§solved 2100 2592 3032
Solids
7 Iron (as Fe) 3.0 0.84 0.94
8 Copper (as Cu) 3.0 BDL BDL

Note- The concentration is expresses in mg/l except pH. Sampling carried out on 30.11.2022.

Mode of sampling- grab
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Table-04 Analysis Results of sampling at STP

Prescribed STP
Sr. No. Parameters Discharge
Standards
Inlet Outlet
1 pH -- 7.3 7.1
2 BOD 30 140.0 6.0
3 Suspended Solid 50 -- 19

Note- The concentration is expressed in mg/l except pH. Sampling carried out on 01.12.2022.

Mode of sampling- grab

Table-05 Analysis Results of Source Emission Monitoring (Stacks)

Sr. No. Stack attached to
Thumb Thum | Inductio
Paramet | Prescribed Sand blast | Cooling | b blast | n furnace
ers Standards* flll):z:; machin | drum
e
1 TPM 150 mg/m3 26 21 14 21 27
Table 06 Analysis Results of Ambient Air Quality Monitoring (AAQM)
Parame | NAAQ Location Details
Sr. ters Standards On east direction of Near garden in Industry
No. industry after Applicant’s premise, in North-west
Agriculture land direction of plant/shed
AAQM-1 AAQM-2
30.11.2022- | 01.12.2022- | 30.11.2022- 01.12.2022-
01.12.2022 02.12.2022 01.12.2022 02.12.2022
1 SO, 80 9 9 8.9 6.16
2 NOx 80 12.6 41 11.5 15
3 PM 10 | 100 197 87 228 188

e The concentration is expressed in pg/m3

e The monitoring period —30.11.2022 to 01.12.2022 (24 Hrs) & 01.12.2022 to0 02.12.2022

e Monitoring locations are shown in Image-01

9
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SOIL SAMPLING FROM AGRICULTURE LANDS

A team from Taluka Agricultural Officer, Hatakangale has collected samples of soil, analyzed

the same in the laboratory of District Soil Survey and Soil Testing Laboratory, Kolhapur. The

Analysis Report/Soil Health Report submitted to MPCB, RO, Kolhapur vide letter dated

16.01.2023. The copy of the same is provided at Annexure- 11.

5.0
5.1

IIL.

II1.

IV.

OBSERVATIONS AND FINDINGS —
OBSERVATIONS BASED ON INDUSTRIAL VISIT AND MONITORING

The industry was found operational during the visit on 30.11.2022 & 01.012.2022.
Source emission monitoring (Stack Monitoring) were carried out at five stacks as
detailed in Table-05 para-3.2 above. It is observed that the concentration of Total
Particulate Matter (TPM) found within the standards prescribed in CTO. It shows that
the Air Pollution Control System (APCS) attached to the respective unit operations are
adequate.

The industry has installed Green Net Curtain having 14ft height on the compound wall
of the industry towards the agriculture land of the Applicant. As per information
provided by the industry, the industry has completed the work of installation of Green
Net Curtain on 10/01/2022. The industry has an open space of 21250 Sqr. Mtrs. in which
industry has planted around 1665 number of various trees into its premises in 9,000 sqr.
mtrs.

There was emission of fumes during intermediate operation of the small core machine.
These fumes need to be properly channelized through the Fume Extraction System
followed by adequate APCS.

Ambient air quality monitoring was carried out at two locations i.e. on east direction of
industry after Applicant’s Agriculture land (AAQM-1) and Near garden in Industry
premise, in the North-west direction of the plant/shed (AAQM-2) as shown in the
Image-01. It is observed that the concentration of PM10 is found more than National
Ambient Air Quality Standards (NAAQS) prescribed in the Notification (dated
18.11.2009) issued by CPCB under Air (Prevention and Control of Pollution) Act, 1981.
It may be due to operation of the industry as well as other activities carried out in nearby

areas in village and vehicular movement on nearby road.

10
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Analysis results of the sampling carried out at Outlet of ETP shows that the
concentration of parameters- BOD, COD, Suspended Solid, Oil & Grease and Total
Dissolved Solids (TDS) are not meeting with outlet standards prescribed in CTO. It is
observed from the results that there is no proper treatment at all and ETP is highly

inadequate to meet with the prescribed standards.

As per consent condition given in CTO- Schedule-I, 1. C, treated effluent shall be
recycled to the maximum extent for secondary purpose and remaining on discharge on
land for gardening within premises after conforming standards. In no case, effluent shall

find its way for gardening/outside factory premises.

However, the effluent is recycled back in the paint booth operation for the water curtain
as claimed by the industry. There was no discharge of effluent for gardening or outside

the premises observed during the visit.

OBSERVATIONS BASED ON AGRICULTURE FARMS/LANDS OF
APPLICANT AND NEARBY FARMERS

The committee has visited agriculture farms of the Applicant (Shri Shantinath, Hukkeri
Gat No. 391/2) nearby farms of Shri Sachin Shetye Gat No. 364/2, Shri Shrihari
Panhalakar Gat No. 394/1and Shri Mahadev Panhalkar Gat No. 394) in east, south-east
and south directions of the industry to see the effect of air pollution due to operation of

foundry industry M/s Dunung Industries Pvt Ltd.

It is observed that black/brown dust/soot was settled on the leaves as well as fruits of
the plants of custard apple, banana, mango, coconut, curry leaves etc in the farm of
Applicant as it is just adjacent to the industry. The applicant has cut down 35 trees of
NMK golden custard apple, as shown during the visit. The dust/soot on leaves on the
plants were less /negligible on other agriculture farms which are away from the industry.
This shows there is deposition of the dust on plants due to operation of the industry in
the Applicant’s farm over a period of time. There is no other source of industrial air
pollution in the vicinity. Also this might be due to deposition of black soot due to
burning of waste agriculture remains in the nearby agriculture farms/village. The

photographs taken during the visit are given in Annexure-3.

11
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Regarding effect of black/brown dust/soot containing iron on soil, the soil samples (two
samples viz. at surface and at depth 30 cm, from eight locations from four Agriculture
farms i.e. two locations at each agriculture farm) were collected by the team of Taluka
Agriculture Office and analyzed at District Soil Survey and Soil Testing Laboratory,
Kolhapur. The analysis report/Soil Health Report is provided at Annexure-12. The

results provided in Tabular farm are given in Annexure-13.

The letter regarding inference from sampling and analysis of soil samples (Soil Health
Report) from Taluka Agriculture Officer (who is representative of District Agriculture
Officer/District Superintendent Agriculture Officer in the Committee) is attached as

Annexure-14.

It is observed from Soil Health Report that the concentration of Ferrous (Iron) (Fe) is
20.97 PPM & 34.26 PPM at Plot-1 & Plot-2 respectively in Soil sample taken at surface
whereas is 17.94 PPM & 25.83 PPM respectively at Plot-1 & Plot-2 in Soil sample taken
at Depth 30 cm, in the soil sample collected from Applicant’s agriculture land. It is
inferred that concentration of ferrous is in the range of values (4.5 to 99.99) for Ferrous

(Iron) good for cultivation and it will not damage the crops/plants.

It is observed from Soil Health Report that the concentration of Copper (Cu)is 3.52
PPM & 6.01 PPM at Plot-1 & Plot-2 respectively in Soil sample taken at surface whereas
is 3.44 PPM & 5.05 PPM at Plot-1 & Plot-2 respectively in Soil sample taken at Depth
30 cm, in the soil sample collected from Applicant’s agriculture land. It is inferred that
the concentration of Copper is in the range of values (0.2 to 99.99) for Copper good for

cultivation and it will not damage the crops/plants.

The applicant has not provided the details (data/records) of the damage to the
crops/produce with the Application to the Hon’ble NGT, except total amount of
compensation/damage, and also to the committee during the visit. The District
Agriculture Office could not provide any comments towards assessment of damage and
compensation thereof. Applicant needs to provide detailed data/records regarding

agriculture produce/plants before ( 05 years) and after the commissioning of the industry

12
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(till 2022) and based on which damage/compensation may be assessed further by District
Agriculture Office along with Land/Revenue Record office/Tehsils Office or through
any reputed Institute/University in the field of Agriculture.

The industry has recently (January 2022) installed Green Net Curtain having 14ft height
on the compound wall of the industry towards the agriculture land of the Applicant.
However, earlier there was no such green curtain to arrest the fugitive dust/Particulate
Matter (PM) and also dust/Particulate Matter (PM) from stacks (installed with Air

Pollution Control System) from the operation of industry.

The location of the industry as well as surrounding agriculture land/farms comes under
the jurisdiction of Vadgaon Municipal Council and this area/zone is declared as
Industrial Zone by the Regional Town Planning and Development Authority,

Government of Maharashtra.

RECOMMENDATIONS —

MPCB may take action against the industry due to non-compliance w.r.t. ETP outlet
standards, absence of Fume Extraction System followed by adequate APCS from small
core machines and direct Industry to-
(D Up-grade the ETP so as to meet the standards, in view of the non-
compliance of outlet standards.
(I)  Properly channelized fumes from small core machines through Fume
Extraction System followed by adequate APCS.
(IIT)  Control fugitive emission to the extent possible by providing sprinkling
arrangements which will control resuspension of dust in the premises,

proper cleaning of deposited dust.

In absence of data/information/records regarding damage of agriculture/crop produce
along with Application and also the committee, damage/compensation could not be
assessed. Applicant may be asked to provide detailed data/records regarding agriculture
produce/plants before ( 05 years) and after the commissioning of the industry ( till 2022)
and based on which damage/compensation may be assessed further by District
Agriculture Office along with Land/Revenue Record office/Tehsils Office or through

any reputed Institute/University in the field of Agriculture.

13
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Regional Town Planning and Development Authority may be asked to provide the
adequate buffer zone including thick plantation to minimize the effect of air pollution in
the declared Industrial Zone (Vadgaon Municipal Council).

—XX00XX—

14
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REPORT OF COMMITTEE IN COMPLIANCE WITH ORDER DATED
30/09/2022 OF HON’BLE NGT IN THE MATTER —OA NO. 81 OF 2022
(WZ) RELATED TO THE ALLEGED DAMAGE TO AGRICULTURE
PRODUCE AND LAND DUE TO POLLUTION CAUSED BY M/S
DUNUNG INDUSTRIES PVT. LTD VADGAON, DIST KOLHAPUR

1.0 BACKGROUND-

Original Application No. 81/2022 (WZ) filed by Shri Shantinath Devappa Hukkeri before
Hon’ble National Green Tribunal (NGT) Western Zonal Bench, Pune wherein it is alleged
that damage to agriculture produce and land occurred due to air pollution caused by by M/s

Dunung Industries Pvt. Ltd. i.e. Respondent No. 1, established on adjacent plot to his agriculture

land.

It is further alleged that the said industry is running without paying any heed to the consent
conditions nor has it taken any precaution regarding air pollution. They have not established
any treatment plant for the treatment of effluent and the same is being discharged in the land of
the petitioner. Due to heavy deposit of dust, fumes and other iron particles, the Petitioner had
to cut down 35 trees of NMK golden custard apple, curry leave plants and many other plants. A
complaint was made to the Maharashtra Pollution Control Board (MPCB) whose officials made
a visit of the said industry and imposed Bank Guarantee of Rs. 5.0 lakhs towards non-
compliances of consent conditions. Thereafter, the Board had not taken any further steps in this

regard.

The prayer is made out by the Applicant for closure of the industrial unit of M/s Dunung
Industries Pvt. Ltd. and pass an order of compensation to the tune of Rs. 25,00,000 /- (Rupees
Twenty Lakhs Only) with an interest @18% and also an order for restitution of the

environmental damage be passed.

The Hon’ble NGT passed an order on 30/09/2022 and constituted committee comprising of —
1. One Representative from the Central Pollution Control Board (CPCB);
2. One Representative of the Maharashtra Pollution Control Board (MPCB) and
3. One Member from the District Agricultural Officer.
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The aforesaid committee was directed to visit the site of industry and submit the report
accordingly in the light of the averments made in the application within a period of two months.
The Maharashtra Pollution Control Board (MPCB) was the nodal agency for coordination and

logistic support. The copy of the aforesaid order is provided at Annexure - 1.

2.0 THE COMMITTEE:
As per aforesaid order dated 30/09/2022, MPCB constituted a committee vide its office order
dated 17/11/2022. A copy of the office order is annexed as Annexure — 2.

In compliance with the order of the Hon’ble NGT, committee comprising of following members

visited the site (agriculture lands and industry) on 30/11/2022 and 01/12/2022—-

I.  Shri Pratik Bharne, Scientist ‘E’, CPCB, RD, Pune- Representative of CPCB
II.  Shri Jaganath S. Salunkhe, Regional Officer, MPCB, Kolhapur- Representative of
MPCB
III.  Shri Abhijit Gadade, Taluka Agriculture Officer, Representative of District Agriculture
Officer, Kolhapur

The officials of Regional Office, MPCB Kolhapur, CPCB, RD, Pune and District Agriculture
Office, Kolhapur were accompanied with Committee members during the visits and

sampling/monitoring.

2.1 SITE VISIT & MONITORING
(AGRICULTURE LANDS AND INDUSTRY)-

° The committee carried out visit to agriculture land of the Applicant and nearby agriculture
farms/lands surrounding the industry on 30/11/2022 and 01/12/2022. Applicant- Shri
Shantinath Devappa Hukkeri along with his two sons were present during the visit.

° Committee requested team of Taluka Agriculture Office, Hatakangale Dist Kolhapur for
soil sampling from Applicant’s Agriculture land and other agriculture lands surrounding
the industry for reference as per the direction of the committee. The soil samples were

analyzed at District Soil Survey and Soil Testing Laboratory, Kolhapur.
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° The committee carried out visit to the Industry- M/s Dunung Industries Pvt. Ltd. on
30/11/2022 and 01/12/2022.

e  The committee requested MPCB officials to carry out the sampling of STP, ETP and
Source emission at different stacks, Ambient Air Quality Monitoring (AAQM) as per the
directions of the Committee. The samples were analyzed at Regional Laboratory, MPCB,
Chiplun.

° The photographs taken during the visits are provided at Annexure-3.

3.0 SITE VISIT- INDUSTRY & MONITORING

3.1 ABOUT INDUSTRY - M/S DUNUNG INDUSTRIES PVT. LTD.

The industry is located at R. S. No. 15A, 386/1, 387/1,2 and 388/1,2 Vadgaon, Taluka-
Hatkangale, Dist Kolhapur, Maharashtra. The industry is engaged in manufacturing of SG &
Cast Iron (CI) castings (foundry industry). The location of the industry comes in the jurisdiction
of Vadgaon Municipal Council. It is informed that the industry is located in zone which is
declared as industrial zone by the Regional Town Planning and Development Authority.
Industry has obtained Industrial NA Order dated 09/03/2015 from District Collector, Kolhapur
bearing Karyasan-3/BinshetiSR/08/15.

The land of the petitioner/Complainant bearing Gat no. 391/2 is situated exactly adjoining the
land of the industry in the east side and the same is also situated in the industrial zone declared
by the Regional Town Planning and Development Authority. Copy of Zone Certificate is

annexed herewith as an Annexure - 4.

The location of the industry and surrounding area including agriculture land of the Applicant

on east side of the industry is shown in Imagae-01.
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Image-01 Location of the industry, surrounding area including agriculture land of the Applicant

on east side of the industry and Ambient Air Quality Monitoring (AAQM) Locations

3.1.1 PROCESS -
The industry is engaged in manufacturing of SG & Cast Iron (CI) castings. The process flow

chart of the industry is given as Image-02 as below-

Stack No. - 01

t

Fume Extractor

| Stack No. - 09 |

Stack No. - 05 Stack No. - 08
Sand Preparation in Pour the Metal in To separate out casting
mixer for moulding s parton Mould and sand
Apply Paint on finish Remove the Flash & In- Remove Sand from Remove Runner riser from
casti tes from casting casting casting
' ‘

I Stack No. - 02 I Stack No. - 11 Stack No. - 03
Stack No. - 12 Stack No. - 04
Stack No. - 07

Image-02 Schematic flow chart showing manufacturing process
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3.1.2 CONSENT STATUS-

Industry has obtained its first Consent to Establish (CTE) vide No-Format
1.0BO/JD(APC)/EICNo0.KP/15791-14/E/CC-5029 dated 30/04/2014 with quantity- 2000
MT/Month, followed by 1% Consent to Operate (CTO) on 31/03/2015 which was valid up to
31/05/2018. Industry has applied for Consent to Establish (CTE) for expansion for additional
activity with increase in capital investment and for installation of additional induction furnaces
(2 Nos.), paint booths (2 Nos.), thumb blast machines (2 Nos.), shot blasting machine (1 No.),
Robotic Fettling (Maus — 4 Nos.) and core shooter machine having total additional capital
investment of 4.93 Crores. The CTE for expansion is granted to industry on 25/06/2019 vide
consent no. BO/JD(APC)/TB-3/UAN No. 47061/E/CC-1906001294. Industry further
amalgamated and thereby renewed CTO with quantity of 2000 MT/Month on 11/04/2017 vide
no. BO/JD(APC)/EIC No.KP-18262-16/0/CC-1704000444 which was valid up to 30/11/2021
which was subsequently renewed and now valid up to 30/11/2024. The Copy of the CTE for

expansion and copy of valid consent are annexed at Annexure- 5 & 6 respectively.

3.1.3 ENVIRONMENTAL MANAGEMENT SYSTEM

3.1.3.1 WATER AND EFFLUENT MANAGEMENT

A. Source of Water & Its Consumption
The industry is using borewell water for its industrial and domestic use/ process from the
well established in the farm of Shri Jaysing R. Patil. NOC from Central Ground Water
Authority (CGWA) for ground water abstraction vide NOC no.
CGWA/NOC/IND/ORIG/2022/15099 is obtained for the same. .The NOC is valid from
25/03/2022 to 24/03/2025. Copy of CGWA NOC is annexed herewith as an Annexure-
7. Industry makes payment to the owner- Shri Jayant Patil and payment receipts (last six

months) for the same are attached herewith as an Annexure- 8.

As per CTO, total water consumption is 45 CMD (industrial- 29.05 CMD i.e. cooling -
16.10 CMD & process-13.05 CMD) and domestic & gardening- 15.85 CMD) whereas as
per the information provided by industry, the daily water consumption is average 44.00

CMD for industrial (cooling & process) and domestic & gardening purposes.
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Industrial Trade Effluent & Effluent Treatment Plant (ETP)-
Effluent generation is about 2.25 CMD. As per consent condition given in CTO- Schedule-

I, 1. C, treated effluent shall be recycled to the maximum extent for secondary purpose
and remaining is discharge on land for gardening within premises after conforming

standards. In no case, effluent shall find its way for gardening/outside factory premises.

The industry has provided ETP of 5 CMD capacity which is a batch type. The average
effluent generation is 2.25 CMD. ETP consists of a collection tank, dosing of lime and
alum, settling tank, sand filtration unit and sludge collection beds. The treated effluent is

further reused for a paint booth for the water curtain.

Domestic Effluent (Sewage) & Sewage Treatment Plant (STP)-

As per CTO, domestic effluent (Sewage) generation is 11.10 CMD which is to be recycled
100% as per condition given in CTO. As per information provided by industry, average
daily 12 M3/D water is consumed for domestic purpose for washrooms and toilets. All
domestic effluent is treated in STP of capacity-15 CMD which consist of Collection Tank,
Aeration Tank (diffused aeration), Clarifier, Activated Carbon Filter & Pressure Sand
Filter. The treated domestic effluent (Sewage) is further used for gardening on land and

bio sludge generated is used as compost for gardening as manure.

3.1.3.2 AIR POLLUTION CONTROL SYSTEM (APCS)

As per CTO, details of the Air Pollution Control System provided by the industry are as follows

Table-01 Details of the Air Pollution Control System

Slt\;l:k Source/Unit Type of Fuel APCS Stzziclll( ::f:;ght
Fume Extraction
o R I L L
collector
2 Paint Booth (2Nos.) Electricity Water Curtain 18
3 Tumb ?iﬁg?achine Electricity Bag Filter 18
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Tumb Blast Machine .. .
4 (2No.) Electricity Bag Filter 18
5 Sand Plant Electricity Dust Collector 28
6 DG Set (200KVA) Diesel 30 Kg/Hr Acoustic Enclosure 4
7 Shot Bla'stmg Electricity Dust Collector 18
Machine
8 Cooling Drum Electricity Dust Collector 18
Core Shooter Cold
9 Box Machinne Electricity Scrubber 18
(3Nos.)
10 Core Oven Electricity FES & Wet Scrubber 18
Fettling Bench ..
11 Grinder Electricity Cyclone 11
12 Swing Grinder Electricity Cyclone 11

3.1.3.3 NON-HAZARDOUS & HAZARDOUS WASTE MANAGEMENT-

A. Non-Hazardous Waste:

Non -Hazardous Waste i.e. Burnt Sand, Cyclone Dust & Fine Dust, generated during the
different operation, is sent to Shiroli Manufacturer’s Association Kolhapur (SMAK) for

disposal on its registered dumping site. A Copy of membership certificate of M/s Dunung

Industries Pvt. Ltd is annexed herewith as an Annexure- 9.

B. Hazardous Wastes-

The category of Hazardous waste, its generation quantity as per Authorisation and quantity of
waste disposed in last one year to the CHWTSDF- M/s. Maharashtra Enviro Power Ltd.
(MEPL), Ranjangaon, Pune, is given in Table-02. Used oil to sold to recycler- M/s Vipro

Industries, D-2/2, MIDC Gokul Shirgaon, Tal- Karvir, Dist Kolhapur
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Table-02: Details of Hazardous Waste, Quantity and Disposal

Sr. Hazardous Quantity as per Disposal Dates
No. Waste Authorization 09.10.2022 28.06.2022 | 17.01.2022 | 04.12.2021
| | Paint Sludge 0.250 MT/M 828 1172 ; 1919
(inKg)
» | ETP Sludge 0.050 MT/M 50 16 56 56
(in Kg)
Waste residue
(Used
3 | Handgloves, Oil- 100 KG/M 60 31 - 144
soaked Cotton)
(in Kg)
4 | Empty Tins 200 Nos./M 40 84 ] 127
(in Nos.)
5 | Used orspent Oil 50 Ltr/M 20/24.12.2021 - - 20
(in Ltr.)

[

The copies of manifests of hazardous waste are provided at Annexure- 10.

3.2

INDUSTRIAL MONITORING

Monitoring carried out carried out at ETP, STP, various Stacks for Source emissions and

ambient air quality monitoring (AAQM) during 30.11.2022 & 01.12.2022 with the help of

MPCB Regional Office, Kolhapur. The samples are analyzed at Regional Laboratory, MPCB,
Chiplun. Analysis results of the sampling are provided in Table-03 (ETP), Table-04 (STP),
Table-05 ( Source Emission-Stacks) & Table-06 (AAQM) as below-

Table-03 Analysis Results of sampling at ETP

Sr. No. Parameters Prescribed Discharge ETP
Standards
Inlet Outlet
1 pH 6.0 to 8.5 8.7 8.3
) BOD 30 1200 1600
3 COD 250 5128 4008
4 Suspended Solid 100 68 140
5 Oil & Grease 10 10.8 12.6
6 Total D1§solved 2100 2592 3032
Solids
7 Iron (as Fe) 3.0 0.84 0.94
8 Copper (as Cu) 3.0 BDL BDL

Note- The concentration is expresses in mg/l except pH. Sampling carried out on 30.11.2022.

Mode of sampling- grab
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Table-04 Analysis Results of sampling at STP

Prescribed STP
Sr. No. Parameters Discharge
Standards
Inlet Outlet
1 pH -- 7.3 7.1
2 BOD 30 140.0 6.0
3 Suspended Solid 50 -- 19

Note- The concentration is expressed in mg/l except pH. Sampling carried out on 01.12.2022.

Mode of sampling- grab

Table-05 Analysis Results of Source Emission Monitoring (Stacks)

Sr. No. Stack attached to
Thumb Thum | Inductio
Paramet | Prescribed Sand blast | Cooling | b blast | n furnace
ers Standards* flll):z:; machin | drum
e
1 TPM 150 mg/m3 26 21 14 21 27
Table 06 Analysis Results of Ambient Air Quality Monitoring (AAQM)
Parame | NAAQ Location Details
Sr. ters Standards On east direction of Near garden in Industry
No. industry after Applicant’s premise, in North-west
Agriculture land direction of plant/shed
AAQM-1 AAQM-2
30.11.2022- | 01.12.2022- | 30.11.2022- 01.12.2022-
01.12.2022 02.12.2022 01.12.2022 02.12.2022
1 SO, 80 9 9 8.9 6.16
2 NOx 80 12.6 41 11.5 15
3 PM 10 | 100 197 87 228 188

e The concentration is expressed in pg/m3

e The monitoring period —30.11.2022 to 01.12.2022 (24 Hrs) & 01.12.2022 to0 02.12.2022

e Monitoring locations are shown in Image-01

9
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SOIL SAMPLING FROM AGRICULTURE LANDS

A team from Taluka Agricultural Officer, Hatakangale has collected samples of soil, analyzed

the same in the laboratory of District Soil Survey and Soil Testing Laboratory, Kolhapur. The

Analysis Report/Soil Health Report submitted to MPCB, RO, Kolhapur vide letter dated

16.01.2023. The copy of the same is provided at Annexure- 11.

5.0
5.1

IIL.

II1.

IV.

OBSERVATIONS AND FINDINGS —
OBSERVATIONS BASED ON INDUSTRIAL VISIT AND MONITORING

The industry was found operational during the visit on 30.11.2022 & 01.012.2022.
Source emission monitoring (Stack Monitoring) were carried out at five stacks as
detailed in Table-05 para-3.2 above. It is observed that the concentration of Total
Particulate Matter (TPM) found within the standards prescribed in CTO. It shows that
the Air Pollution Control System (APCS) attached to the respective unit operations are
adequate.

The industry has installed Green Net Curtain having 14ft height on the compound wall
of the industry towards the agriculture land of the Applicant. As per information
provided by the industry, the industry has completed the work of installation of Green
Net Curtain on 10/01/2022. The industry has an open space of 21250 Sqr. Mtrs. in which
industry has planted around 1665 number of various trees into its premises in 9,000 sqr.
mtrs.

There was emission of fumes during intermediate operation of the small core machine.
These fumes need to be properly channelized through the Fume Extraction System
followed by adequate APCS.

Ambient air quality monitoring was carried out at two locations i.e. on east direction of
industry after Applicant’s Agriculture land (AAQM-1) and Near garden in Industry
premise, in the North-west direction of the plant/shed (AAQM-2) as shown in the
Image-01. It is observed that the concentration of PM10 is found more than National
Ambient Air Quality Standards (NAAQS) prescribed in the Notification (dated
18.11.2009) issued by CPCB under Air (Prevention and Control of Pollution) Act, 1981.
It may be due to operation of the industry as well as other activities carried out in nearby

areas in village and vehicular movement on nearby road.

10
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Analysis results of the sampling carried out at Outlet of ETP shows that the
concentration of parameters- BOD, COD, Suspended Solid, Oil & Grease and Total
Dissolved Solids (TDS) are not meeting with outlet standards prescribed in CTO. It is
observed from the results that there is no proper treatment at all and ETP is highly

inadequate to meet with the prescribed standards.

As per consent condition given in CTO- Schedule-I, 1. C, treated effluent shall be
recycled to the maximum extent for secondary purpose and remaining on discharge on
land for gardening within premises after conforming standards. In no case, effluent shall

find its way for gardening/outside factory premises.

However, the effluent is recycled back in the paint booth operation for the water curtain
as claimed by the industry. There was no discharge of effluent for gardening or outside

the premises observed during the visit.

OBSERVATIONS BASED ON AGRICULTURE FARMS/LANDS OF
APPLICANT AND NEARBY FARMERS

The committee has visited agriculture farms of the Applicant (Shri Shantinath, Hukkeri
Gat No. 391/2) nearby farms of Shri Sachin Shetye Gat No. 364/2, Shri Shrihari
Panhalakar Gat No. 394/1and Shri Mahadev Panhalkar Gat No. 394) in east, south-east
and south directions of the industry to see the effect of air pollution due to operation of

foundry industry M/s Dunung Industries Pvt Ltd.

It is observed that black/brown dust/soot was settled on the leaves as well as fruits of
the plants of custard apple, banana, mango, coconut, curry leaves etc in the farm of
Applicant as it is just adjacent to the industry. The applicant has cut down 35 trees of
NMK golden custard apple, as shown during the visit. The dust/soot on leaves on the
plants were less /negligible on other agriculture farms which are away from the industry.
This shows there is deposition of the dust on plants due to operation of the industry in
the Applicant’s farm over a period of time. There is no other source of industrial air
pollution in the vicinity. Also this might be due to deposition of black soot due to
burning of waste agriculture remains in the nearby agriculture farms/village. The

photographs taken during the visit are given in Annexure-3.

11
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Regarding effect of black/brown dust/soot containing iron on soil, the soil samples (two
samples viz. at surface and at depth 30 cm, from eight locations from four Agriculture
farms i.e. two locations at each agriculture farm) were collected by the team of Taluka
Agriculture Office and analyzed at District Soil Survey and Soil Testing Laboratory,
Kolhapur. The analysis report/Soil Health Report is provided at Annexure-12. The

results provided in Tabular farm are given in Annexure-13.

The letter regarding inference from sampling and analysis of soil samples (Soil Health
Report) from Taluka Agriculture Officer (who is representative of District Agriculture
Officer/District Superintendent Agriculture Officer in the Committee) is attached as

Annexure-14.

It is observed from Soil Health Report that the concentration of Ferrous (Iron) (Fe) is
20.97 PPM & 34.26 PPM at Plot-1 & Plot-2 respectively in Soil sample taken at surface
whereas is 17.94 PPM & 25.83 PPM respectively at Plot-1 & Plot-2 in Soil sample taken
at Depth 30 cm, in the soil sample collected from Applicant’s agriculture land. It is
inferred that concentration of ferrous is in the range of values (4.5 to 99.99) for Ferrous

(Iron) good for cultivation and it will not damage the crops/plants.

It is observed from Soil Health Report that the concentration of Copper (Cu)is 3.52
PPM & 6.01 PPM at Plot-1 & Plot-2 respectively in Soil sample taken at surface whereas
is 3.44 PPM & 5.05 PPM at Plot-1 & Plot-2 respectively in Soil sample taken at Depth
30 cm, in the soil sample collected from Applicant’s agriculture land. It is inferred that
the concentration of Copper is in the range of values (0.2 to 99.99) for Copper good for

cultivation and it will not damage the crops/plants.

The applicant has not provided the details (data/records) of the damage to the
crops/produce with the Application to the Hon’ble NGT, except total amount of
compensation/damage, and also to the committee during the visit. The District
Agriculture Office could not provide any comments towards assessment of damage and
compensation thereof. Applicant needs to provide detailed data/records regarding

agriculture produce/plants before ( 05 years) and after the commissioning of the industry

12
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(till 2022) and based on which damage/compensation may be assessed further by District
Agriculture Office along with Land/Revenue Record office/Tehsils Office or through
any reputed Institute/University in the field of Agriculture.

The industry has recently (January 2022) installed Green Net Curtain having 14ft height
on the compound wall of the industry towards the agriculture land of the Applicant.
However, earlier there was no such green curtain to arrest the fugitive dust/Particulate
Matter (PM) and also dust/Particulate Matter (PM) from stacks (installed with Air

Pollution Control System) from the operation of industry.

The location of the industry as well as surrounding agriculture land/farms comes under
the jurisdiction of Vadgaon Municipal Council and this area/zone is declared as
Industrial Zone by the Regional Town Planning and Development Authority,

Government of Maharashtra.

RECOMMENDATIONS —

MPCB may take action against the industry due to non-compliance w.r.t. ETP outlet
standards, absence of Fume Extraction System followed by adequate APCS from small
core machines and direct Industry to-
(D Up-grade the ETP so as to meet the standards, in view of the non-
compliance of outlet standards.
(I)  Properly channelized fumes from small core machines through Fume
Extraction System followed by adequate APCS.
(IIT)  Control fugitive emission to the extent possible by providing sprinkling
arrangements which will control resuspension of dust in the premises,

proper cleaning of deposited dust.

In absence of data/information/records regarding damage of agriculture/crop produce
along with Application and also the committee, damage/compensation could not be
assessed. Applicant may be asked to provide detailed data/records regarding agriculture
produce/plants before ( 05 years) and after the commissioning of the industry ( till 2022)
and based on which damage/compensation may be assessed further by District
Agriculture Office along with Land/Revenue Record office/Tehsils Office or through

any reputed Institute/University in the field of Agriculture.

13
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Regional Town Planning and Development Authority may be asked to provide the
adequate buffer zone including thick plantation to minimize the effect of air pollution in
the declared Industrial Zone (Vadgaon Municipal Council).

—XX00XX—

14



227

Item Mo, T [Pune Bench]

BEFOHRE THE NATIONAL GREEN TRIBUNAL
WESTEERN ZONE BENCH, PUNE
By Video Conferencing
LA, N, 140 f2023(WE)

In
Criginal Application Mo, 81 /2022 (WZ)

Shri Shatinath Devappa Hukkeri

Prnexure - 1

o Applicant|s)

Yersus

Dunung Industries Per. Lid. & Anr.

oo REEpOndent )

Date of heanng: 30,09.2022

CORAM: HON'BLE MR, JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER

HON'BLE DR, VIJAY EULKARNI, EXFERT MEMBER

Applicants) 2 Ws. Reshma P, Bhurke, Advocate

ORDER
1. In complianes with the previous order dated 21 .09 2022 directing
the Applicant (o move an application on proper femat, the Applicant has
moved [A, No. 157720223 (WZ] by which on Form Mo, [, the praver has
been made for award of compensation and fees also appears W have been
paicd,

O.A, No, 81,2022 (WZ)

2. The prayver 1% made by the Applicant for ¢losure of the industrial
unit of Respondent Mo, 1 and pass an order of compensation o the tune
of Ba. 25,00,000 /- (Rupees Twenty Lakhs Only) with an inlerest 5] 8%

and alee an order for restitution of the envirenmenial damage be paased,

3. The subrmisson made by the Legmmed Counsel for the Applicant is
that the Applicant 1s a poor farmer while Respondent Mo, 1 is running the

industry since 2016 which is situnted pn Gat Mo, 338 which is adjoining

Page 1 0f 3
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to the land bearing Gat No. 39173, belonging 1o the Applicant. Huge
pellution is emitting out the said indusiry, The Respondent industry has
engaged in the manufacturing of & C.1. and 3.5, Casting which is directly
having il eflect on the growth of the agriculiural produce of the
Apphleant The said industry s betng run without paying any heed Lo the
consent conditions nor has it talken any precaution regarding air
polluton, They have not establisbed any treamment plant for the
treatment of efluent and the same s being discharged in the land of the
petitioner, Due to heavy deposit of dust, fumes and other won particles,
the Petitioner had to cut down 35 trees of NMK golden custard apple,
curry lzave plants and many other plants, A complaint was made to the
Maharashtra Pollution Control Beard (MPCB} whose officials made a wisit
af the said ndustry and ETP was not found in operation. The unit was
found disposing untreated effluent and was disposing hazardous waste
Le el kg o CHWTSDEF an 2804 202 1. The mdusiry has not proveded
hozardous waste and nen-hazardous waste storage facility, therefore,
Board had imposed Bank Guarantee of Ra. 5.0 lakhs towards compliance
of consent conditions. Thereafter, the Board had not taken any further

stepa in this regard, hence the present application has been moved.

4. Substantial question of afecting the énvircnment s made cut in

the present application.,
& Issue Motice to the Respondents, returneble within 04(four] weeks.

£, Applecant 1s directed to provide copy of the application and relevant

documents to the respondents within a week,

T Respondents are directed to submit their reply before 02, 12,2022,

8, Applicant is also directed to take necessary steps for service upon
the respondents by both ways and also through available e-mail.

Fage 2 of 3
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@, We deem it just and proper to constitute a Commities cOmMPrising

of:-

(i). Cne Representative from the Central Pollution Control Board

(CPCBY;

fiif. One Representative of the Maharashtra Pollution Control Board

(MPCB) and
fii], One Member from the District Agricultural Officer,

10,  The Committee is directed to visit the site and submil a report in
the light of the mverments made in the applicaticn within a period of two

months.

11. The Maharashira Pollution Control Board (MPCB] shall be the

nodal pgency for coordination and logistic support,

12, The report in the matter be fled by the Committes by e-mail at ngt-
punegigov.in preferably in the form of searchable PDF/ OCR Support PDF

and not in the form of [mage POF.

13.  Applcant is directed to supply the required decuments and copy of
the application to the members of the Committee within three days from

today,

Put up this matter on (212, 2022

Dinesh Kumar Singh, K

Dr. Vijny Kulkarmi, EM
September 30, 20232

LA, 140/20Z2(WZ] In
Original Application No. 81,/2022(WZ)
P.Er
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MAHARASHTRA POLLUTION CONTROL BOARD

Kalpataru Point, 2* - 4" Floor

Tol: 24010437/24020781/24014701 p—
Fax: 24023516/24024068/24044531 | Opp. Cine Planet Cinema,
Website: www.mpch.gov.in Near Sion Circle, Sion (E)
g Mumbal- 400 022,
Your Sarvice is our duty
Ut Mp .- 2 T FIL- ikl R ITR T

Office Order

Sub - 1A No 140 of 2022 filed in OA No 81 of 2022 filed by Shri Shatinath Devappa
Hukker Ve Dunung Industries Pvi Lid and Others before Hon'ble
NGT,WZ.Pune

Ref - Hon'ble NGT Order dated 30.9.2022.

Shatinath Devappa Hukkeri has filad 1& No 140 of 2022 In OA No 81 of 2022 seeking
direction for closure of Industrial Unit of Respondent No 1 Le Dunung Industries Pvt Lid and
pass an order of compensation 1o the tune of Rs. 25 lakhs with an intarest @18% and order
for restitution of the environment damage be passed.

N has been contended by the applicant that the Applicant is poor farmer while
Respondent No 1 is running the industry since 2016 which is situsted at Gut No 388 which is
adjoining to the land bearing Gat No 391/2 belonging Lo the applicant. It is also contended that
alr pollution and due to heavy deposit of dust, fumes and other iron particies, the petitioner
had to cut down 35 trees of NMK golden custard appie, curry leave plants and many other
plants,

In order to ascertain factual position, the Hon'ble NGT has consfituded @ commities

comprising of following members:

a) Regional Director, CPCB, Puna . Member
b) District Agricultural officer(Representative/Nominee) ... Member
c) RO-Kolhapur, MPCB ... Mermber Convener

The following are Terms of the reference of the said committes :-

i} The Committee shall visit the site and submit a report in the light of
averments made in the application within a pariod of two manths.

iy MPCE shall be the nodal agency for co-ordination and logistic support.

i} The report shall be filed by the committes by emall at ngt-pune@oov.in.

iv) The applicant has been direcied to supply the required documenis and
copy of the appication 1o the meambers of the committes in three days

from 30.8.2022.
i 1'1—

(J S Salunkhg)
Regional Officer-Kolhapur
E‘-np',ri.w c5 to -
Reglonal Director, CPCB, Pune- for information.

2- Regional Officer, MPCB, Kolhapur- for information. He is requested to co-ordinate with
the members of the committee and provide necessary logistic support.
District Agricultural officer{representative), Govt of Maharashtra.- for Information.
Sub Regional Officer, MPCB, Kolhapur- For Co ordination with all related membars &
comply accondingly.

bl
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Fhotographs taken during the committee visit dated 30.11. 2023 to 02.12.3022

Photograph 1: Applicant’s (5h. Shantinath Hukkerl) Agriculture kand and Industry

=

Photograph 2: anﬁrpwull with Green Net Curtain between Applicant’s Agricultural land and
adjoining Industry- M/s. Dunug Industries Pwt, Ltd
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Photograph 4: Dust settled on Banana Leaves

<0)
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Photograph 6: Curtain placed along the boundary of the unit {along the applicant’s farm)
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@

Photograph 7: Commaon Stack for 3 induction
furnaces

Photograph 8: Stack for Sand Plant

Photograph 9: Stack attached to cooling drum

Photograph 10: 5tack attached Fettling Bench
Grinder
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Photograph 12: Sewage Treatment Plant [5TP)
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MAHARASHTRA POLLUTION CONTROL BOARD

LTSV "_I Kalpataru Point, 3rd & 4h floor, Sion- Mefunga
A0AT1 2404038273 gramAsHTRA.  Scheme Roed No. 8, Opp. Cine Planet Cinama, Near
Fax L 2404453204024068 4021515 | o= Sian Clrcéa, Sion (E).
Emall : enguiny@mpch.gov.in K “ Mumbai - 400 022
Visit At @ lhitp:d ¥. i

Phone |  40104374020781

Consent No: BO/ID(APC)/TE-3/UAN No. a7061/E/cC - (G0 00| 244
Date- 25/04 /2019

Ta,

M/s. Dunung Industries Put. Ltd.,

(Formerly M/s Preetam Enterprises),

5. No. 386/1, 387/1, 388/1, 388/2, 387/2, b

Vadgaon, Tal- Hatkanangale, Dist - Kolhapur, v L Y
- " Y

Subject: Consent to Establish for expansion under RED category. {:' .

Ref 11 Existing Consent to Operate granted vide No. BO/JID{APC)/EIC No, :Mﬂﬁ
16/0/CC- 1704000444, dated 11,/04/2017,
2. Minutes of CC meeting held on 03/05/2019. NV

Your application: UAN Mo, 61932, Dated; 05/12/2018.

For: Consent to Establish (Expansion) under RED category.

under Section 15 of the Water (Prevention & Control of Pollution) Act, 1874 & under Section 21 of the Alr
(Prevention & Control of Pollution) Act, 1981 and Authorization under Rule 5 of the Hazardous and
Other Wastes (M & T M) Rules 2016 is considered and the consent is hereby granted subject to

the following terms and conditions and as detailed h s&mﬂule I, B, I & IV annexed to this
order:

1. The consent to Establish Is granted for a pl-rilnd-up to Commissioning of the Project or 5
years whichewver is earlier.

2, The actual capital investment of the mdu.ﬂi'r is Rs.- 33.31 Crores, as per certificate issued
by Chartered Accountant (Existing nif,za.aa Crore+ Expansion Rs.- 4.93 Crore).

3. The Consent is valid only for the Iu’nlilltlnn of additional Machineries/Equipments such as
induction Furnaces |2 Haq }, ‘Pdint Huuﬂ'u: {2 Nos.), Tumb Blast Machines (2 Nops.), Shot
Blasting Machine (1 No.), Robotic Fettling {Maus)- 4 Nos., Core Shooter Machine.

4. Conditions under W{ﬂ:ﬁ 1974 Act fufdl!ad\»arge of effluant:

T@; s : A: par Schedule —| III:IEI % Hemled.l’ﬁ.eum
o, Y | within the procass
a Domastic Efuent 10 Ag per Schedule — Far Gardening

5. Conditions under Air (P& OP) Act, 1981 for air emissions:

e8| Numberof Stack/s | Standdrds £3b& achieved

1 lnﬂuctmn Fumms El MNos.) D‘l A5 p-i!rSl:hEduIE -1|

i Paint Booths {2 Nos.) ol Ag per Schedule =

i Tumb Blast Machines (2 Nos.) o1 As par Schedule |

4 Shot Blasting Machine (1 No.) ol As par Schedule —il

E Robotic Fettling Maus Machine 01 A5 per Schedule -

{4 Nos.| -~

b Core Shooter Machine (1 No.) o1 2T AsperSchedule | |
{
v

Mis Dururs indusirias Pye, Lid.. flanmarty M Prestam Enterorisss] SR0, Koasur, UAN Mo 81032 Fage | of 7
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6. Conditions about Hnnl-lmrﬂmﬂutu*

1 Bumt Sand E 5dng EIII- MT,rM At autl!mrimi landﬂlllngﬂl:e
z Cyclone Dust 200 MT/M At authorized Endfilling site
3 Flne Dust 100 KT/ At autherized Eadfilling site

7. Conditions under Hazardous & Other Wastes [MH & TM) Rules, 2016 for treatment and disposal of
harardous waste:

i Chemll‘:-il sludgr.- frnn '.-IM'T 35.3 0.1

i Chemical containing residue 331 300
arising from decontamination

3 | Wastes/Residues containingoll] 5.2 100

4 Wastes/ Residues 211 0.25

3 Used/Spent Ol S 500

&, The Board reserves the right to review, amend, suspend, revoke a‘h: ﬁ“m and the same shall be
binding on the industry.

9. This consent should not be constreed as exemption from m NOC/ permission from any
other Government authorities.

10. The industry shall obtain Consent to Dperate {17) hlfmpmni'mmm of the Expansion,

11. This is ssued pursuant to the declsion of Consent Cormmittee meeting of the MPC Board held on
03/05,/2019.

ra For and on pehalfl of the
& L% ] Maharashtra Control Board

S BT T
AR *.'i--i w ﬂ iif.trrft‘:* £ 5 ..-.“.i L-._h.lt..-_.-‘_-:-:,."."
L < " 15,000/- ?E-:I.M?EI- 28/05/2018 Bank of India
N e

Eq:r!'tn: r_|_

1. Regional Officer, MPCB, Kolhapur:- You are directed to release the existing BG of Rs- 2.0
Lakh, bearing No. 01320100000562, dated 06/03/2019, which was submitted towards
submissian of Board's Resolution.

2. Sub-Regional Officer, MPCB, Kolhapur:- They are directed to ensure the compliance of the
consent conditions.

3. Chief Accounts Officer, MPCE, Mumbai.

4, CCfCAC desk - for record B website updation purposes,

Ms Dunung Industries Pyt Lid., formarly Mis Prestam Enterorises] SRO, Kothagur, UAN Mo, 81332 Pags 2047




1] A] As per your application, you are proposed to provide the Effluent Treatment Flant (ETP) with
the design capacity of 15.0 CMD.

2] B] Trade Effluent Treatrment: The applicant shall provide comprehenshee treatment system consisting of
primary / secondary and/or tertiary treatment as is warranted with reference to influent quality and
pperate and maintain the same continuously so as to achieve the quality of the treated effluent to the
following standards:

| pH_ Between 5.5 to 9.0

!
1 Ol & Grease Mot to excesd 10 mgh
3 Suspended Solids | _Nottoewceed | I0Omgfl.
4 BOD 3 days 27 DEI  Notto exceed .
5 cop Mot to excesd o i/l
B DS ] Mot to exceed 2400 mg/!
7 fron (a5 Fe) Mot to exceed { y B Lmgl.
) Copper {as Cu) Motto exceed S | 0 3.0mg/l.
C] The treated effluent shall 100 % Recycled /Revsed within the pruﬂu"i:ﬂcm shall not be any
discharge outside industry's premises.,

2] A] As per your consent application, you are proposed to provide Sewage Treatment Plant
[STP) of 15.0 CMD capacity.

B] The Applicant shall operate the existing sewage eatment plant 1o treal the sewage 5o a5 to
achieve the following standards/ prescribed under EF Act, 1986 and Rules mada there under from

time to time, whichever |s stri L L
[1) Suspended Solids .|, . Not to exceed 100 mg/l
(2) m:dmlﬁ". .° Mot to exceed 30

C] The treated effiuent shall be uﬂhe! fur planation /gardening purpose only.

3} The Board reserves its rights to rpdm pl:nu specifications or other data relating 1o plant setup lor
the treatment of waterworks purification thereof & the system for the dizsposal of sewage
or trade effluent or ip conhection with the grant of any consent conditions. The Applicant shall
obtain prior consent Hudml to take steps to establish the unit or establish any treatment
and disposal syste extension or addition thereto,

4} The industry shal I'&.l'l replacement of pollution control system or its parts after expiry of its
expected I]ju as by manufacturer 5o a5 to ensure the compllance of standards and safety of
the opera '

5] The shall comply with the provisions of the Water (Prevention & Control of Pollution)

and provisions a5 contained In the said Act.

o Purpose for water consumed Water consumption guantity
M, fonaD)
1

.

3

Industrial Cooling, spraying in ming pits or boiler feed o
Domesticpurpose | 5
Frocessing whur!h' witer gets polluted & pollutants are 7.0
easily bindegradable

4, Agriculture/Gardening —

&} The Applicant shall provide Speciflc Water Pollution confrol system as per the of EP
Act, 1986 and rule made there under Environmental Clearance [ CREP guidelines.

s Dunung Imdusiries Pel Lid.. Hormerly Mis Prestam Enterosest 8RO, Koihapar, UAN No, 61832 Paon3pd T
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Schedule-Il,

1. As per your application, you are prupw-d to pmuidl the Alr pollution control |APC) system
and toobserve the following fuel pattern-

Sr. | Stack Attached To APC Systom H_mm wpufﬁﬁ;
1 Cyelone 1B Electricity we
Induction Separator/Casseite
Furnaces [2 Mos, | type dust collector
i Paint Booths Water Curtain 180 Electricity —_ =
i2 Nos.)
3 Tumb Blast Cyclone 1B8.0 Electricity —
hachines Separator/Bag -8
| {2 Nos.) Filter/dust eollectar e
1 ry T ==
% | hat Blasting Cyclone 180 Electricity J ¢ -f'“"' ,
Miaching {1 No,) | ePeratonCasmite Ch A
; type dust collector . 1: )
5. | Robotic Fettling Cychane 18.0 o =
Maus Machine | Separator/Cassette {\ .
{4 Nos.) type dust collector "3"-
B. Core Shooter | Amine Scrubber 18.0 mé‘&mclt-,- - -
Machine (1 No.) r

2. The Applicant shall provide Specific Air Pollution :muﬂgm'h:mmu as per the conditions of EP
Act, 1986 and rule made there under from time to tme [ Environmental Clearance [ CREP
guidelines, (Concern section shall mention specific control equipments)

3. The applicant shall operate and m:lnui‘it-;{hq:_h mentioned air pollution cantrol system, so as
to achieve the standards: :

(i} SPM/TEM wmmumm 150  mg/Nm3

The Applicant shall obtain mr\l prior permission for providing additional control
equipment with m&pﬁhﬂm and operation thereof, alteration, or replacement
glteration well before come to an end or erection of new pollution control equipment.
The Board reserves Hs'| “to vary all or any of the condition In the consent, if due to any
technological mﬁﬂm or otherwise such an (including the change of any control
eguipmeant, ﬂl:h:l‘l"lhjﬂ‘ﬁl-l or in part is necessa

LS

o

o
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Schedule-lll,
Detalls of Bank Guarantee
BG Regime:
S.MNo. | Consent | Amountof | Submission | Purposeof | Compliance Validity
8G period BG period periad
imposed
1 Consentto | 5.0 Lakh 15 Days Towards Upto 30/09/2024
Establish for Compliance | Commissioning
Expransion of Consent of the Unitor | -
Conditions 5 Years f‘h‘
whicheveris 1o -
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8} The applicant shall provide facility for collection of environmental samples and samples of
trade and sewage effluents, air emissions and hazardous waste to the Board staff at the
terminal or designated points and shall poy to the Board for the services rendered in this
behall,

b) o the MIDC pipeline i« broken/ overflowing chamber, in such cases industry shall not
discharge their treated effluent into MIDC drain, it shall be sent to CETP by tanker,

€] Industry should monitor effluent guality, stack emissions and ambient air guality
monthily/quarterly,

d) The applicant shall provide ports in the chimney/{s) and facilities such as ladder, platform
ete. for monitoring the air emissions and the same shall be open for inspection to/and for
use of the Board's 5taff. The chimneyis) vents attached to various sources of shall
be deslgnated by numbers such as 5-1, 5-2, etc. and these shall be pa isptayed to
facilitate ldentification, e %,

€] Whenever due to any accldent or other unforeseen act or even, such &missitng occur or s
apprehended to occur In excess of standards laid down, such atig | be forthwith
Reported to Board, concerned Police Station, office of O of Health Services,
Department of Explosives, inspectorate of Factorles and Local Body. In case of failure of
pollution control equipments, the production process conneéted 4o it shall be stopped.

fI The applicant shall provide an altermate electric power. soufce sufficient to operate all
poliution control facifities installed to maintain i liznce with the terms and conditions
of the consent. In the absence, the applicant shall.stop, reduce or otherwise, control
production to abide by terms and conditions of thisconsent.

gl The firm shall submit to this office, the 30th day of September every year , the
Environmental Statement Report for tﬁ&fh'n_.rf:lﬂ year ending 31st March in the prescribed
Form-V as per the provisions of rule 14 of the Environment [Protection) [Second
Amendment) Rules, 1992,

h} The industry shall ruw:l-fnpmqqﬁflm!m Hazardous & Otheor Wastes as per the
provision contaln In the HE OW({M&TM) Rules 2016, which can be recycled

i] [processed/reused/recoversd and only waste which has to be incinerated shall go to
incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc should go for that purpese, in order to reduce load on
incineration and [andfill site/environment,

il The industry should comply with the Hazardous & Other Wastes (M & TM) Rules, 2016 and
submit tha AnnualReturns as per Rule 5(6) & 22(2) of Hazardous & Other Wastes (M & TM)
Rules, 201B-for the proeceding year April to March in Form-IV by 30th June of every year,

k| An inspection book shall be opened and made avallable to the Board's officers during their
wigit hkﬂh applicant.

I} The applicant shall obtain Consent to Operate from Maharashtra Pollution Control Board

" actual commencament of the Unit/ Activity.

m) Industry shall strictly comply with the Water [P&CP) Act, 1974, Alr (P&CP) Act, 1981 and
Environmental Protection Act, 1986 and industry specific standard under EP Rules 1986
which are available on MPCB websitejwww.mpch.gov.in).

n] Separate drainage system shall be provided for collection of trade and sewage effluents,
Terminal manholes shall be provided at the end of the collection system with arrangement
for measuring the fAow. No effluent shall be admitted in the pipes/sewers downstream of
the terminal manholes, Mo effluent shajl find Fts way other than in designed and provided
collection system.

s Dununa industries Pyl Lid. fformedy Mis Preetam Enderodsss] 3RO, Kolhaour, UAN No. 61832 Page 6 of T




o] Melther storm water nor discharge from other premises shall be allowed to mix with the
effluents from the factony,

p] The applicant shall install a separate mater showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution contral
systern. & reglister showing consumption of chemicals used for tréatment shall be
malntained.

gl The industry should not cause any nuisance In surrounding area,

r] The industry shall take adequate maasuras for control of nolse levels from 115 own sources
within the premises so as to mairtaln ambient air quality standard in respect of noise to
less than 75 dB [A) during day time and 70 dB [A) during night time. Day time |5 reckoned in
between 6 a.m, and 10 p.m. and night time is reckoned between 10 pom, and & a.m;,

5] The applicant shall maintain good housekeeping.

£} The applicent shall bring minimum 33% of the avellable open land under green coverage/
plantation. The applicant shall submit a statement on svallable open plot ares, number of
trees surviving as on 315t March of the year and number of trees pilnm:l H hmmher
end, with the Emdironment Statement,

u) The non-hazardous solld waste arising In the factory premises, mmmm be disposed
of scientifically 5o as not to cause any nuisance / pollution. The icant shall take
necessary permissions from civic authorities for disposal nfmli:fm:i'h

¥] The applicant shall not change or alter the guantity, |:|.|.|nultt||:r the rate of discharge,
temperature or the mode of the effluent/emissions or harasrdous wastes or control
equipments provided for without previous written pl(l'rrmrnn of the Board, The industry
will not carry out any activity, for which this :mn-u-!ﬂ."lth fot been granted /without prior
consent of the Board.

w)] The industry shall ensure I'hltﬂ#ﬁwmﬂujun:\‘mﬁﬂ the activity are controlled so as to
maintain clean and safe environment in and 3round the factory premises.

x) The industry shall submit quarterly statement In respect of industries’ obligation towards
consent and pollution contrel compliance’s duly supported with documentary evidences
{format can be downloaded from MPCB-official site).

¥l The industry shall submit nl'ﬂﬁ]ari -mall address and any change will be duly informed to
the MPCE.

3) The Industry shall achieve 'the Nationel Amblent Air Quality standards prescribed vide
Government of India, Notification dt. 16.11.2009 as amended.

== H}—
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' MAHARASHTRA PULLUTIDH EDHTRDL BOARD
Tal: 24010706/24010437 Ealpataru Point, 2nd and
Eax: T aimaE 4th floor, Opp. Cine Planet
2404453 2/4024068/4023516 - Cimama, Near Shon Circle,
Website: http://mpch.gov.in i‘ﬂ'. Sion (E), Mumbai-400022
Emall: jdairgmpch.gov.in . | o
RED/L.S.1 (042) pate: 14|03 | 2022
Mo:- Formatl.0/APAE Section/UAN Ho. ﬂﬂﬂﬂllﬁ!?s."ﬂtf[’l.' |2 1%
To, Q*' L]
Mfs, Dunung Industries Pyt Lid,, -
| 5.N0.386/1,387/1,388/1,388/2,387/2, el '
i Vadgaon, Tal.-Hatkanangale, Dist. Kolhapur. TRty e AT
Sub: Rencwal of Consent to Operate under Red category.
Ref: Earlier consent to operate granted vide na. BOJDEAPCHLAN No. |

TA295ONCC-200200082 3 ditd. 15,02, 2020

Your apphcation No.MPCB-CONSENT-D000126375 Dated 27.11.2021

Far: Grant of Consent to Operate under Sectien 26 of the Water (Prevention & Control of
follution) Act, 1974 & under Section 21 of the Air {Prevention & Control of Polution) Act,
1981 and Authorlzation under Rule & of the Hazardous & Other Wastes (Managament &
a, Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subjiect to the following terms and conditions and as detailed in the schedule |, N, Il & |V
| annexed to this order:

— —
- —

- B r—— =

=

The consent to renewal is granted for a period up to 30/11/2024 - S RATAFM TR

The capital investment of the project is Rs.41.9134 Crs. (As per C.A
Certificate submitted by Iindustry Existing Cl1 is-Rs. 33,31 Crs 4
Expansion/Increase In C.l, - R5.8.63 Crs)

1. Consent is valid for the manufacture of:

Maximum
Quantity

Product

Producks
1 [T & 5.GIRDON CASTING

2000 MTIM

4, Conditions under Water [P&CP), 1974 Act for discharge of effluent:

5r
No

Permitbed (in

CMD) Standards o

Description Disposal Path

il ') q
| 1. |Trade effiuent 2.25 As per Schedule-1| toycle Reuse 100%
3 - | I process
L 2. |Domestic Eﬁ'ILH.'nt- 11,10 |As per Schedule-1)On land for gardening _

5. Conditlons under Air (P& CP) Act, 1081 foralr emissions:

L

N,

Stack

5
No.

Description of stack /
SOLFCE

Induction Furnace {3 NOS,)

Number of
Stack

Standards to ba
achiaved

A5 o "jth_-_-d-..lu Al

P

Paint Booths (2 Nos ) !

Az per Schedule -l

WOLGFRER P, LNEUTAARAH Fio. MBCH-DDUEEHT-BE00 PR 3H {ED-49-2500 0T 50:00 pral /OHS. . FR1786 P L i 1D

R —
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Sr  Stack Description of stack /

N, N, source

Number Standards to be
of Stack achieved

3 3 Tumb Blast Machine (1 No.) 1 |As per Schedule -l
4 | 4 |[TumbBiastMachine2Nos.)| 1 |AsperSchedule-l
5 5 Sand Plant 1 As per Schedule -l
. & B DG Set (200 KVA) 1 As. par Schedule -Il
T T Shot Blasting Machines 1 A5 par S hedule -1
8 | 8 |Cooling Drum |1 [sperScheduiedi
8 b E_f::mz:ﬁ;i‘;:;;d o | Az per Schedute -l
1 10 Core Oven 1 Az per Schedube -1l 3
11 11  |Feliling Bench Grinder " A5 per Schedule -
12 | 12 |SwingGringer | 1 As per Schedule -

HNon-Hazardous Wastas:

Tng]

Type of Waste Quantity UaM Treatment Disposal

1 |SCRAP 1650 |MT/Al- Sale to suthorized party
| L,anl:lfilling in own
| 2[R 2600 |MT/Al- | premises/Sale to Brick
| 'r-'l.:nur.:l:lurf:r e
' Landfilling in awn
3 :I_"F'ELEINE DUST 14 MTrh = premises/Sale to Brick
Manufacturer
' Landfilling in own
4 [FINE DUST 2000 |MTiAL- pramigessale bo Brick
| |Manufacturer

5r

No Category No./ Type Quantity oM

35.3 Chemical sludge
1 |from waste waber 0.85 [MTiM
treatment

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:

Treatmeant Disposal

Landfill after

et CHWTSDF

33,1 Empty barrels
| icontainers finers

Sale to authorized

confaining ol

= i S ——

=

2 (contaminated with 200 By Recycle
hazardous chemicals recyclerireprocessor
fwastes

3 (2.4 Wastes or residues | ynn ol incineration [CHWTSDF '

-'l.' ||l. l'.1_|ﬁ. '-""

0

g DOFVSG THDRETR NS T LTDADEAER sy, FPCE-CONSERT-0000 1180 7S [TH-08-523 a7
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10

11.

12,

5r Category No./

No Type Quantity UoM Treatment Disposal

21.1 Process wasbes, . .
{ i
- residues and sludges 0.25  [MT/M InhlneratmniCHWIEDF

EE-EHE- to authorized

5 |5.1 Used or spent oil 0 LM Recycle | clerfreprocessor

The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the Industry.

This consent should not be construed as exemption from obtaining necessary NOLC!
permission from any other Govermment authorities,

Imdustry shall submit permission/NGC of Central Greund Water Authority within three
months and submit Bank Guarantee of Rs.2.0 Lakhs within 15 days towards
compliance of same.

The industry shall submit the company’s Board Resolution stating that they will nol
viniate the environmental laws and will not carry out expansion activities with increase
in Capital Investment without obtaining priar permission of the Board. The industry
shall submit the Bank Guarantes of Rs. 1.0 Lakh within 15 days towards compliance of
the same.

The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent, {Operate/Aenawall
For and on behalf of the
Maharashtra PoliUtion Control Board.
. = B

(Dr.V.M Motghare) *=
joint Director (Air Pollution Control)

’

L] LV

|_. L 14
|

Received Consent fee of -

sr.Ne Amount{Rs.) Transaction/DR.No. Date Transaction Type
1 37500000 |TXMN2111002338 29112021 | Onling Payment

Balance fees with MPCB is nsil,EE,Dnﬁ,ﬂ- and same will be adjusted during
next renewal of consent.

Copy to:

1. Regional Officer, MPCE, Kolhapur and Sub-Regional Officer, MPCB, Koihapur
They are directed to ensure the compliance of the consent conditions.

2, Chiefl Accounts Officer, MPCB,Sion, Mumbal

e BUALNG IBDDFTRIES PYT. LTESRUAN He. MPCI-IOASTHT-000ELIE00S (2000 2677 ETR0E po| GME P0G FI2O0
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SCHEDULE-I

ERIILIE) | I

1. Al As per your application, you have provided Effluent Treatment Plant (ETP) of
designed capacity of 15 CMD.

Bl The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent so as to achieve the following standards prescribed by the Board or
under EP Act, 1986 and Rules made there under from time to time, whichever is
stringent

Limiting concentration not to exceed in mg/l,

N Parameters
Sr.No arameters except for pH

1) tpH 6.0 -8.5
{2) |BOD (3 days 27°C) - 30
{3) |COD 250
{41 |T55 100
{5) |0il & Grease 10
{6) |TDS 2100
(7} |lrom (as Fe) 3.0
{8) [Copperias Cu) 3.0

C] The treated efiluent shall be recycled for secondary purposes to the maximum
| pxtent and remaining shall be discharged an land for gardening within premise

after confirming above standards, In no case, effluent shall find its way for
| gardening / outside factory premises.

Z.  A] As per your application, you have provided Sewage Treatment Plant of designed
capacity 15.CMD

B] The Applicant shall operate the sewage treatment system to treat the sewage so
a5 to achieve the following standards.,

gr.No Parameters Standards {mg/l)
1 Suspended Solids Mot o exceed 50 mgl
2 BOD 3 days 27°C Mot to excesed 30 mgl

C] The treated sewage shall be recycled for secondary purposes to the maximum
extent and remaining shall be discharged on land for gardening within pramise
after confirming above standards. In no case, sewage shall find its way for
gardening [ outside factory premises,

3, The Board reserves its rights to review pfans, specificabions or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or In connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition therela. =

oy - -
Wi, BUHUNG REDSSTRIES FYT. LT CUAR Fa, MPCB-OONSINT-0080L 35375 [£1-08-2022 074905 prm) (GMS, FOE FOZ00 Fage & ol 10
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4. The industry shall ensure replacement of poflution ¢ontrol system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof,

3. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Follution) Act, 1974 and as amended, by installiing water meters and other provisions
as contained in the said act:

Water consumption guantity

Sr. No. Purpose for water consumed (CMD)
Industrial Cooling, spraying in mine pits
% or boiler feed 10:10
2. Domestic purpose 12.10
3 Processing whereby water gets polluted 13.05
© | & pollutants are easily biodegradable ;
: Processing whereby water gets poliuted
4, |& pollutants are not easily 0.00
biodegradable and are foxic
5. |Gardening -

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EF Act, 1986 and rule made there under from time to timef

Enwvironmental Clearance) CREP guidefines.

Ny, DUNUMG INGUSTRIES FYT, ET0CIGAN Na, MFCE-CORSENT-0O001 6375 (13-01-2002 748,05 pmi 43404 FE200 P 0 L
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SCHEDULE-N
1.  As per your application, you have provided the Alr pollution control (ARC) system and erscted
folbawing stack (s) to observe the Following fuel pattern:
.— & APC :';g.rsh:lm Stack Sulphur
:::'1_:' Spwrce  provided/pro Welghtfin Type of Fued  Content{in Polivtant Standard
W posed mitr) 1)
{Induction FES & |
1 | Furnace | Cassette Type | 18.00 ELECW:ICIW ¢ TPM M;'iﬂm.
{3 Mos.) | Bust Collector
Paint 1
2 |Booth{2 | Water Curtain | 18.0p | FLEETRICTYD : Other
oS}
Tumiy i
Blasl ELECTRICTY 0 150
3 Machins Bag hlier 18.00 : ' TEM Mg/Nm’
{ 1Mg.)
! Tumb
: Biast 3 ELECTRICTTY O 150
3 * Enctine| ' MMoTRE | 2S00 : ' PR | g/’
{2 Mo,
5 | 2™ | pustcollector| 2800 | Electricity 0 - , oM i
Flant ’ Mg/Nm’
14.4
07
g D‘Gm'.i;l Acoustic 4.00 Diesed 30 1 Ny
KVA) Enclosure KofHr . TEM 150
Mg/’
Shot
i T 1
7 Blasting | Dust Collecior 18.00 ELECTF_;ICI Yo - TPM Wﬁiﬂ.
: Machine
Cooling ELECTRICITY O 150
.L: 8 | Srum | st fﬂrlecl:l:lr 18.00 : . ™M | o
H Corg
Shppter
1. 9 |cokiBox| Scrubber | 18pp |FHEETRICTYO - ™ |, lf,:'m.
| Machine g
I {3 Nos.)
Care FES B Weat ELECTRICITY O 150
10 n scrubl 18.00 ’ . TFM Mg/Nm'
Fattiing 150
11 Bench Chchmne 11.04 Tirm " 1
Grinder ELECTRECITY O _ Qi
Swing ' 150
12 | Grinder Cyclan 11.00 ; TPM Mg/Nm'

2, The Applicant shall provide Specific Alr Pellutian centrol eqguipments as per the conditions of EP Act,
1934 and rule made there under from time to Bmef Enviraonmental Clearance / CREP guidelings,

3. The Applicant shall obtain necessary prior permissian for providing additional contml equipmeant
with necessary specifications and operation thereof or alteraticn or replacement/aferation well
before itz life come to an end or erection of new pollution contrel equipment.

4. The Board reserves its rights to vasy all gr any of lhe condition in the consent, il due to any
~ 7w, technological Improvement ar otherwise such variatien (incloding the change of any control
L o egulpment, other In whale oF 0 par 14 I‘ll_"l'.l.‘SE-ﬂl'ﬂ'. " -
; [ ;-J,-l,.---"":_ e
=} — 1 T, "I..-"'r
Lo A A"
w . il \
Y BT I AL SO I
) o
o

iy, DuNLE SOUTTRIES BVT. LTOCRA/UAR Ao, MPCE-CONSTRT-S000L 18] 75 {1-03-2007 07:45 35 pr] i POT PO Fage el 10




———T—

e - = e s

-

T
e

255

SCHEDULE-N
Details of Bank Guarantees:

Consent
(C2E/ Amtof BG Suvbmission Compliance Validity

Purpose of BG:

CZ0 Imposed Pariod Period Date

JC2ZR)

Complignce of
consent conditions

e o 1 i
7 | CtoR |Rs,2Lakhs| 15 Days Pe'm'?i':f',;.'.'rm oF | ree Months | 31.03.2024 |

3| CwhR | Rs, 1Lakh 15 Days Board Resclution | 15 Days 31.03.2024 |

The above Bank Guarantea(s)] shall be submittad by the applicant in favour of
Regional Officer at the respective Regional Office within 15 days from the date of
issue of Consant.

1 | CtoR |Rs. 5 Lakhs 15 Days 30.11.2024 31032024

BG Forfelture Histary
Amount of Submission Purpose Amount of Reason of

BG : A BG BG
impased Period of 8G Forfeiture Forfeiture

A
BG Return details

Consént

sSrno. (C2E/C2ONCZR)

Srno, Comsent (C2EAC20/CEIR) BG imposed Purpose of BG  Amownt of BG Returned
| A

SCHEDULE-IV
General Conditions:

The Energy source far lighting purpose shall preferably be LED based

The PP shall harvest rainwater from roof tops of the bulldings and storm water drains to
recharge the ground water and utilize the same for different industrial applications within
the plant

Condgitions for DLG, Set

al Mogse from the DG, 5et should be controlied by providing an acoustic enciosune or by
treating the rodm acoustically.

B} Industry should provide acoustic enclosure for control of noise, The acoustic enclosure/
acolstic traatment of the room should be desigred for minimum 25 08 (A) Inserion Mss
or for meeting the ambient naise standards, whichever is on higher side. & suitabla
exhaust muffter with insertion foss of 35 dB8 (A) shall also be provided, The measurement
of insertion loss will be done at different points at 0.5 mebers from acowstic
enclosurefroogm and then average,

o) Industry should make efforts to bring down noise [aveal due to DG set, outside Industrial
premises, within amblent nolse requirements by proper sitting arnd control measures

d] Installation of DG Set must be strictly in comphiance with recommendations of DG Set
manufacturer,

g] A proper routine and preventive maintenance procediure for DG set should be sat and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

fi D.G. Setshall be cperated only In case of power failure

@) The apphcant should mob cawse any ausance i the surraunding area due (o operation o
D.G. Set. _ y

s —_— = -
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h) The applicant shall comply with the notificabion of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding nofse Bmit for generator sets run with diesel,

4. The applicant shall maintsin good housekesping.

The non-hazardpus sofid waste arising in the factory premises, sweepings, etc. be dispesed
of scientifically so as not to cause any muisance / pollution, The applicant shall fake
necessary permissions from civic autherities for disposal of solid waste.

& The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluentfemissions or hazerdous wastes or control
equipments provided For without previous written permission of the Board. The industry will
net carry out any activity, for which this consent has net been granted/without prior consent
of the Board.

7. The industry shall ensure that fugitive emissions from the aclivity are conbrolied so as to
maintain clean and safe environment in and around the lectory premises,

8.  The industry shall submit guarterly statement in respect of industries obligation towards
consent and poflution comtrol compllance's duly supported with documentary evidences
(format can downloaded fram MPCE official site],

9, The industry shall submit official e-mall address and any change will be duly Infermed te the
MPCE.

10, The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of Indla, Notification No. B-29016/20/0/PCI-L dated. 18.11.2009 as amended.

11. The Board reserves its rights to review plans. specifications or other data relating to plant
setup for the treatment of waterworks for the purification thereof & the system for the
disposal of sewage or trade effluent or in connection with the grant of any consent
conditions. The Applicant shall obtain pricr consent of the Board to take steps to establish
the unit or establish any treatment and dispasal system or an extension or addition thersto,

12, The industry shall ensure replacement of pollution control system or its parts after expiry of
Its expected life as defined by manufacturer so as to ensure the compliance of standards
and salety of the operation thereof.

13. Thie PP shall provide personal protection eguipment as per norms of Factory Act

14, Industry should monitor effluent quality, stack -emissions and ambient alr quality
manthly/quarterty,

15. Whenever due to any accident or other unforeseen act or even, such emissions occur or is
apprehended to occur in excess of standards laid down, such information shall be forthwith
Reported to Board, concerned Police Stabion, office of Directorate of Health Services,
Department of Explosives, Inspectorate of Factories and Local Body, In case of failure of
pollution contrel equipments, the production process connected (o it shall be stopped,

1. The applicant shall provide an altemate electric power source suffictent to operate all
pallution control Facilities installed o maintain compliance with the terms and conditions of
the consent. In the absence, the applicant shall stop, reduce or otherwise, cantral
prodsction to-abide by terms-and condithens of this consant,

17, The industry shall recyclefreprocessireuseirecover Hazardous Waste as per the provision
contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can be recycled
{processed /reused frecovered and only waste which has to be incinerated shall go to
incineration and wasbe which can be used for land filling and cannst be
recycledireprocessed eic, should go for that purpose,; in order to reduce load on incineration
and landfill sitefenvironment.

13. &n inspection book shall be opened and made avallable to the Board's officers during their

visit to the applicant S, o
e g

L R
L2

-
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19.

20.

21.

22,
23.

24,

23.

26.

21,

<8,

29.

30.

Industry shall strictly comply with the Water (P&CP} Act, 1974, Air (P&CP) Act, 1981
and Environmental Protection Act, 1986 and Industry specific standard under EP Rules
1986 which are available on MPCE website [www mpcb.gov.in).

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow, Mo effluent shall be admitted in the pipes/sewers
dawnstream of the terminal manholes, No effluent shall find its way other than in
designed and prowvided collection systern.

Meither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surrounding area,

The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB {A) during night time. Day
time is reckoned in between & a.m. and 10 p.m, and night time is reckened between
10 p.m. and & a.m

The industry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities related
to Envirenment and irrigation feld where treated effluent is used for irmigation.

The applicant shall provide ports in the chimney/is) and facilities such as ladder,
platform etc. for monitoring the alr emissions and the same shall be open for
inspection tojand for use of the Board's 5taff. The chimney(s) vents attached to various
sources of emission shall be deslgnated by numbers such as 5-1, 3-2, etc. and these
shall be painted/ displayed to facilitate identification,

The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other
Wastes (M & TM) Rules, 2016 for the preceding y=ar April to March in Form-IV by 30th
June of every year.

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air poliution contrgl
system. A register showing consumption of chemicals used for treatment shall be
miaintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
315t March of the year and number of trees planted by September end.

The Board reserves its rights to review plans, specifications or other data relating te
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions,

The firm shall submit to this office, the 30th day of September every year, the
Envirpnment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
{second Amendment) Rules, 1992,

. The Applicant shall obtain necessary prior permission for providing additional control

equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well befare its life come to an end or erection of new pollution
ontrol eguipment.

NI (MO STAES. FT, LTO MAUAN Ho. MSCE-COHSINT-0000L 24 171 [I3-88-2027 DT 88 lg.b S PO _F O2rBa Page 8 of 12
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32. The Board reserves its rights to vary all or any of the condition in the consent, if due o
any technological improvement or otherwise such variation (including the change of
gny control equipment, other in whoie or in part is necessaryl.

33. The applicant shall provide Facility for collection of envirgnmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf,

For and on behalf of the
Maharachira Pollution Control Board.
b )
e S

{Dr.V.M Motghare) 7 212 | 7191
Joint Director (Air Pollution Control}

k]
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Ministry of Jai Shakl
Departrmant of Waber Resaunces,
River Devalopment & Ganga Rejuvenaion
Central Ground Warler Awthonty

RTIFICA MO QIR

Project Mame: M. Dunung Indugiries Put, Lid

Project Address: | Gat No.2EB, Ap-kasabis Vadgaon Tal-hatkanangale, Dist-kalhapur

Town: Vadgaon Kasba {m CI) Block:  Hatkanangale

Digtried  Kolhapur State:  Maharashis

Communication Addrass: Gt no 388, Alp-kasaba Vadgaon Tal-hatkanangale, Dist-kolhapur,
Hatkanangale, Kolhapur, Maharashira - 416112 o ==

Address of CGWE Regional Offica - Cantral Ground Water Board Central Reglon, M_s. Bullding, Chil Lings, Magpur,
Maharashira - 440001

1, NOC No.: COWANOCINDVORIG2022/1 5000
2. Application No.: | 21-47T43MHIND/2022 3. Category:
(GWRE 2020)
4. Project Status: Existing Project 5. NOC Type: Mew
& Valid from: 25032022 7. Valid up to: 24/0312025
8. Ground Water Abstraction Permitted:
Frash Water Saline Water Dewalering ' Total
mriday myear miday mifyear m*day mMyear m'iday m?year
45,00 1372500 | Fa il i ' '
9. Details of ground water absiraction [Dewalering siructures
Total Existing No.:1 Total Proposed No.:0
'DW [ DCB [BW TW| MP [ MPu DW | DCE  BW  TW | MP | MPu
Abstraction Structure® 1 e vle| 2 D | D 0 0 0 | O 0
DL Dug Wall DCB-Dhug-oarm-Bora Wd O -Bloes Wal; TV Tubss Well; MP-Mina F'-I:.HFu-MIm Pumps
10. Ground Water Absiraction/Restoration Gharges paid (Rs.) 34556.00
11, Number of PiazomatersiDbsarsation wells) to be Mo, of Plezomedars I.i'lﬂnilnring Machanism

constructed! manitored & Monibaring mechanism
Manual DWLR™ DWLR With Telematry

*DWLR - Digital Water Lovel Aocardar 1 1 0 0
{Compliance Cendltions given overleal)

) Tihiich in & anno genaieded document & need ni b be signed,

1811, wre wrew, wrefiy e, ol Bred - nio00 ¢ 18911 Jasssagar House, Mansingh Fosd, Mow Delhi-1 1501
Fhaue! (0107 25335541 Fag: 23384550, IIAB674)
Welidine: egua-nocpovis

U e — e awe

SAVE WATER - BAVE LIFE
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General Ledger from 015002022 to 31703/ 2023

ARTmenywe -8

Dt Particulars Weh Mo, Bill Mo, B Chg No. Bill Date Marrathon Dbt Credit
Jaysingh B Patil Sipanirg Esimace 1EB002_00 1B00.00
DRI By Weos Charges S HE-3Y THaOICH R O DTED BA.LA3D | el a8

WA TER SUPLY CHAROES =00 &L
022 |
DRRFIIZ T dew Bk st T T2 120 SEFTA T RPOE TR0 R ORI BRE Teklo 0l
L/ 5 M D00 TSR L S _BIATEINGH RN
OANIOrMIET By Wrier Charpm SALM123-2Y WRDECE W0 B DATED JO0H 32 | 550 04
wafkn Sy O-iaiedEh Ao SR
LN
STHIRG0IT T dae ek BEFHTIRI N L5 FAEET SRRSO 10 S SO e LR 1 Tasd o0
L T 2 RSO 33 | LED_ArINTEI MG Ak
SHIIN] By mmer Chage WA idd2d-2] ST E W ol DTED 3 DB ET i ]
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Gt o s Bank AkrMT I 1aET REPT A SPO0 I IS5 7 4o DLORLL 1281 b ]
-Gl TR EEI 1T | 1S LS R HGH LAHE
il TIA0E iy e Chasges AN ER- £ imeiniE o 1L DadED 550 2T 1T -]
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FukE ]
W IHIY e Ak Bask HEPMT R BT WEFT/ R GRS L B 1 07 1 2231 O] 5O
o] PLIDI 0SS0 Tl ! DR DG R
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Member No. : 761 MF%V : Reg. No. E-1011

Reg. No. NTC - 160/80

)

H-H__ Estd. - 1983 '3
; _
m SHIROLI MANUFACTURER'S ASSOCIATION KOLHAPUR
n_..._ Semak Bhavan, MIDC Shirol, Kalhapur. Phone. 0230-2468001 .

3 CERTIFICATE OF MEMBERSHIP =

§ ._

M/s. Dunung Industries

Plot No 388, Peth Vadgaon, Kolhapur

is a honourable member of our Association.

Shiroli (Kolhapur) Mr. Atul Patil
Date : 01/01/2019 Vice-Chalrman

f
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Manifest For Hazardous And Other Waste Submitted Date : 04-12-2021

Apply as Generator

Curung Industries e Lid, ' Cwnung industries Pet, Lid

Durung Indusiies Pet, Lid Gal Na, 388, A/P-Kisaba Vadgaon, JEB19083 75 sugportibduruingendusiries.in
TalHatkananghe

BT APCILMAN, 74295/0/CC-200200823 OTD. 1500272020 | MPCE-HW_MANSFES T-00001 50857 MEPLI30000656

Petis. SO ROADLIMES, Plot Mo, MHIDZZ44

PLOT NO.942, SOCIETY NO. | 9175881114 | sonurnadlines33@gmail.com

442 Society No.6, Near shivaji B.MEAR SHIVAN LOYAN ALK,
Udhyan R.K Nagar, NAGAR , PACHGOAN,
Pachgaon Kollapus KOLHAPUR

Ma-13-12] | 5.2 Wastes or | WASTE CR , F 138610352 | imlemepi@amalon.in

a ) USEPPE

FanjEngaon, | I1IBETOI5T
Fuire,

LISE PPE

3 [Da-17-30T3 | X301 Empky | EMPTY TINS, | 137 Mes - | CHWTSEE S Haar wst ia M Ranjargacn, | 2138670252 | indemapdismeloo.in
bamaks HARRELS Matariba Mahmasbrs|  Pone
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Manifest For Hazardous And Other Waste Submitted Date : 17-01-2022

Apply as Generator

Daunung Incfastries Py L, Dunang Industries Py Lid, SRO-Enihapur

Cunung Industries Py, Lid Gat Me. 368, A/P-Kasaba Vadgaon, CEA1MEETS suppartgdunungindustries.in
TalHatkanarsgle
BOY]DAFCUUAN. T4295/0,CC-200200823 DTD.1S022020 | MPCE-HW_MANIFEST-0O001 73543 MEPLIANDO065E

M5 S0NU ROADLUINES, Plot No, MHLOZZ2844 | PLOT NO 442, SOCRETY NO, G175581114 sonureadling 3 3dgmaill,com
443 Society No.g, Near shivaji G.HEAR SHIVA| UDYANRE

Uhyan ALK Nagar, NAGAR | PACHGDAN,

Pachgaan, Kethapur KOLHAPLR

=1
0y -+
3 —

Maharashira Fune,
Erwirgn

17012022 ' ' 0 ht M3 | Ranjangaon, | 11386701352 | inkmepkgssslonn
Power Lid,

o i USE PPE
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Manifest For Hazardous And Other Waste Submitted Date : 28-06-2022

]

Apply as Generator

Dunung Industries M. Lid, ° Dlunung Indugirias Pyt Lid, * SRO-Eolhapur

. 5.N0, 3961, 3871, FRB1 38T 3872 VADGADN TALHATEANAN GAL E DIST-KOLHAPUR | BO75002355 | suppert@dunurdgindusiries.in
DUNUNG '
INDUSTRIES
T LT

Formal T.OVAPAE SECTIOMAAN NO, MPCR-CONSENT00D01263TS MPCB-HW MANIFEST-0000240287
JCRYCC-1217

Mis, Devshree Transport, | MH-DEK-2E11 RNIVRUTTE COLONY, SOT0SR44E2 ramihandrachavand 482 fgemail.cam
AJp. Kooll, Tal. Panhala, WARANANAGAR, KODOU TAL-
Dist. Kolhapur PANHALA DIST-KDLHAPUR

Mg,
wagled, Maharaihtg Maturasils Fursp,
. reshouEs ard Enishing Emsimn
[ sludiges Peowse ILid, Pamer Lid.

| 1| 28-DE-2027 | 5.3 Wbds of | WASTECR | 00314 | M™MT | CHWTSDF My, Mahsrashing M. Ramjisigieen, | 2138670357 | Infgmephfsmeioo.m

1 | zeosndez | 3n1empey | Emprynins, | Bs Mo || CHWTSDE Wi Hatarashbs s Banjangaoe, | 21 HATEI5] | inlomeghienslonin
el BARRELS § Maharashima Hosarashim Pura,
{Carmsnery AOLTR-80 Enwitns Enwimn
My M. 5 Poawer Lid, P Lid
oarfaningbed § LTH-84 REOS. {HEPLE, (MEPLY
WEn TOTAL B4 Rarnjswgsan.
hezardous HEXS.) Pune.
chemicali
{macbirs

s S0 USE FPE




S

\s%)

4 | I8-DEZ072 ¥3 ETP SLUDGE | 3.0088 E CHWTREF lituln il [ Ranjangacs, | TEABEPOIEE | efomedpigsmel o in
Ghemical Matarashira | Pume
shytige from Environ Enviran

b SOLD LiE Mg
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Manifest For Hazardous And Other Waste Submitted Date : 09-10-2022

]

Apply as Generator

Dunung Inpustries Pyt, Lid, Dunung Industries M., Wid, SRO-Eolhapur

CDunung | 5.000, X861, 3871, 3801, 3HE/2, 3872 VADGAON, TAL-HATEANANGALE, DIST-EDLHAPUR | BET3002355 | suppartfdurungindustries.in
Indusiries

FORMAT 1,00AFAE SECTION/LN NO,0000126375/CR/CC-1217 MPCE-HW_MANIFEST-00002 75071 MEPL/30000RSG

Ms. S0MU ROADLINES, Plak Mo, MH10Z2844 PLOT MO 442, B.K. QFETSTATSE senuroadlinesIigg mail.com
442 Society Mo.6, Near shivajl Udhvan HAGAR EOLHAPLR
F.E Magar, Pachgaon, Kalhapur

o Bkl ik

£ | 891822 B3 ETP SLUDGE | 0050 MT | OHWISGF Pl Hanaissire M Rargangasm, | 213676352 § inbomepl@smslonin
Chrracal Katarasmire Henarashin Puse,
Shurdpa trom Ereiron Emulins
WasE woter Paweer L Powmeer Lid
Ernalmesl A, [MEPL]
Rmrjangans,
PriTHE,
] SOLID USE FPE
— e
3 | UeLD-303F | IR1Empey | EMPTY TIRG, | 40 o || CHWTSOF W, Maharaghin M, Ranjangaon. | TIARSTOIST | infomapigsmelooin
zammals BARRELS | Pahaiaihira Pabhdcashita Pl
ACRTEATHETS M LTR:E Envirman Eniwingn
Kireers, NS, 4 Forwer Lid. Peoewyes Libd,
cormpninaled | LTH-35 NOG, [HER) {WEM.]
Wit TOTAL- ap Fanargan,
harardous OS5 une,
EhEThcals
P
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Manifest For Hazardous And Other Waste Submitted Date : 11-01-2023

5] 270

Apply as Generator

Duiniirg Industrias Put, Lta, Duireng Industries Pet, Ltd, * SRO-Eolhapur

Dunung | 5.NCU3861. 3871, 386/1, 3682, 3072 VADGADH TAL-HATEANANGALE TNST-HOLHAPUR | B9Y500235% | suppertfidurungindustsies.in
Industriss

Put. Lt *

FORMAT 1OWARAE SECTIIMLIAN NO.OOOM 263 TSACRTC-1217 MPCE-HW_MANIFEST-D000311163 MEFLII0DIOESS

MESONU ROADLINES, Plot No, MH10ZZE44 PLOT HO 442, RK UTET5TITSA spnuroadlines33@gmall.com
442 Society No,G, Near shivaii Lidhiyan NAGAR KOLHAPUR
JRK Nagar, Pachgaan Kefapur

1 [ 13-00-2005 | 5.2 Westws or | WASTEOR. | QDS | WT | CRATSOR = L Makarmhing M, Ranjangaen, | BEECEI0E5] | vibiare quadalisimal oo

RESIDLE Haharachira Haharasinm [Fune
coslanng ol | CONTAKKG Erwirgn Bewign
(L CHAND Foir Ll P Lid.

3 | 11003033 | ¥L.E Proces | Paint Sheope | 0E32 Ml | CHWTSOF T, Haharashira L Barjangaon, | SESDEZOSEL | vaizhay, gunreiliremelcoun

3| D203 | 330 Erny | EMFTYTING. | 5B Wos | CHWTSOF M Makarashira M. Ranjangaon, | SI3002025] | webfey quiesBsmsdon =
BT

BEARELS Haharashbre Mpharashira Puires
jeostaley | 140 LTHE [ Erveran
Alners P, 25 Power Ll Frwer Lid,
cenlaTingbes | LTA-2T rdS IMEFLE, MEFL)
with SLTR.: 23 Raniargaom
harordaus | MO TOTA- hune

Chairicais 58 HOS. |
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Ju, Nao. / Technology/ Pollution Board
Soil SBampling/39/2023

Taluka Agriculture Officer,
Hatkanangale . Date- 16/01 /2023

Ta,
Hon .District Superintendent Agriculture

Officer , Kolhapur

Subject - Regarding submission of soil sample inspection
report ol the samples collected as per the
directions given by the Hon'ble NGT (W2) Pune in
Original Application No. 81/2022 filed by Shri
Shanunath Devappa Hukkeri against M/s Dunung
Industries Pvt. Ltd. And Oth.

Ref- 1} Your telephonic message daved 29/11/2022.
2) Visit of the committee constituted by Hon'ble
NGT on 3011 /2022,
J)Letter No. 12/2023 Kolhapur dated 13/01/2023
from District Soil Survey and Soil Testing Officer,

Kolhapur.
Sir,
Shri. Shantinath Devappa Hukkeri, has filed an Ongnasl
Application No. 81/2023 before the Hon'ble NGT, Pune regarding

the pollution and the damage to his agricultural land due to
Dunung Industries Pvi, Litd. and claiming compensation.

Accordingly, the Honble NGT wide its order dated
30/09/2022 has constituted a committee comprising of
representative of Central Pollution Control Board, representative of
Maharashtra Pollution Control Board and representative of District
Superintendent Agriculture Office (Taluka Agriculture Office:
Hatkanangle) As per the directions given by Honble NGT
committee visited the -sald complainant’s area on 30/11/2022
During the said visit, the concerned [armer fe. Shri. Shantinath
Devappa Hukkeri requesied o check the entire so1 samople
esprcially iron and copper particulates in soil. Accordingly, 04
camples of the concerned farmer and 12 samples of other 03
neighbouring farmers whergin total 16 sml samples were gven 1o
the District Soil Survey and Seil Testing Laboratory, kolhapur (or
testing, The said reference no. Ax per the above reference no, 3
letter the labormtory has tested the said soil somples and subsitted
the soil health report o this pilice, As per the soil bealih repor
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submitted by laboratory, it bas been observed that iron (4.5 w
99.99) and copper [(0.20 to 99.99] found in soil are within stipulated
parameters which is suitable for cultivation and it will not damage
the crops. The said reports are submitted herewith for your kind
persual and you are therefore kindly requested to submit the said
land health reports to the Regional Officer, MPCB, Kolhapur.

L J‘
Taluka Agriciiture Officer’
Hatkanangale

Copy to-
Hon. Suh-ﬂiviiinn_y Agriculture Officer, Kolhapur
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Soil Sample Results compiled in Tabular farm from Soil Health Report provided
by District Agriculture Office, Kolhapur

Name of the Farmer | Soil Sample pH Alkalinity Organic Phosphate Potassium | Copper Ferrous
& Plot No. Type (Millimeter per Carbon (Kg per He.) | (Kg per He.) | (PPM) {iron)
centimeter) (%) (PPM)
Stipulated 6.5-7.5 0-1 i0.40-0.60 14-21 150-200 0.20- 4.5-99.99
parameters * . 1 199
Shri Shantinath Surface Soil 7.2 0.1 0.43 57.95 132.12 352 20.97
Devappa Hukkeri, Quantitative | Slightly MNormal Medium | Highly Exceed Scare Adequa | Adequate
Plot No. 1 Analysis Alkcali e
Regular Soil* 7.4 0.05 03 53.01 7107 3.44 17.94
Quantitative | Slightly Mormal Scare Highly Exceed | Highly Scare | Adequa | Adequate
Analysis Alkali te
Shri Shantinath Surface Soil 7 0.09 0.51 &6.19 154.13 6.01 34,26
Devappa Hukkeri, Quantitative | Slightly Mormal Medium | Highly Exceed Medium Adequa | Adeguate
Plot No. 2 Analysig Alkali te
Regular Soil 7.1 0.06 0.31 3161 6606 205 25.83
Quantitative | Slightly Maormal Scare Excesad Highly Scare | Adequa | Adeguate
Analysks Alkali b
Shri Sachin Rajan Surface 5oil 7.8 0.07 _0.28 46.43 13212 | 4.01 14.05
Shetye, Plot No. 1 Quantitative | Mediu Mormal Scare Highly Exceed Scare Adegua | Adequate
Analysis m Alkali te
Regular Soil 7.8 0.08 0.3 24.7 12111 3.88 11.28
Quantitative | Mediu MNormal Scare Normal Scare Adequa | Adequate
Analysis m Alkali Excesd e
Shri Sachin Rajan Surface Soil 7.9 0.07 0.38 32.27 110.1 2.89 10.15
Shetye, Plot No. 2 Quantitative | Mediu Normal Scare Exceed Scare Adequa | Adequate
Analysis m Alkali te
Regular Soil 8 0.06 0.2 36.22 110.1 a.54 7.71
Quantitative | Mediu Mormal Scare Highly Exceed Scare Adequa | Adeguate
o Analysis m Alkali | te
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Mame of the Farmer

Soil Sample pH Alkalinity Organic Phosphate Potassium | Copper | Ferrous
& Plot No. Type {Millimeter per Carbon (Kg per He.) | (Kg perHe.) | [PPM) (PPM)
centimeter) (%)
6575 0-1 0.40-0.60 14-21 150-200 0.20- | 4.5-99.99
99.99
Shri Hari Ganpati Surface Soil 6.9 0.11 0,45 821.32 J04.61 2.52 16.29
Panhalkar, Plot No. 1 | Quantitative Inert Marmal Medium | Highly Exceed Highly Adegua | Adeguate
(27280202 20004500 Analysis Exceed te
g, Regular Soil 6.9 0.09 0.74 81.66 45138 | 24 15.45
2728020220004601 | Quantitative | Inert Normal Normal | Highly Exceed Highly Adequa | Adeguate
o} Analysis Exceed Exceed te
Shri Hari Ganpati Surface Soil 6.6 0.2 0.2 83.64 209,18 1.85 18.53
Panhalkar, Plot No. 2 | Quantitative Inert MNormal Scare Highly Excead Marmal Adequa | Adequate
(2728020220004601 Analysis Exceed te
p 8 Regular Soil 6.6 0.08 0.24 97.47 264.23 2.17 20.04
2728020220004601 | Quantitative | Inert Normal Scare Highly Exceed Exceed | Adequa | Adeguate
2) Analysis te
Shri Mahadewv Surface Sail 7.1 0.24 0.48 111.63 440.38 314 58S
Shankar Panhalkar, Quantitative | Slightly Marmal Medium | Highly Exceed Highly Adequa | Adequate
Plot No. 1, Analysis Alkali N Exceed te
(2728020220004601 | Regular Soil 73 0.14 0.47 8825 418,36 237 19.07
3, Quantitative | Slightly Normal Medium | Highly Exceed Highly Adequa | Adeguate
27280202 20004601 Analysis Alkali Exceed te
4]
Shri Mahadev Surface Soil o | 0.32 051 | 125.46 315.28 2.24 19.64
Sharkar Panhalkar, Quantitative | Slightly Normal Medium | Highly Exceed Highly Adequa | Adequate
Plot No. 2, Analysis Alkali Exceed te
(2728020220004601 Regular Soil 7 0.13 0.23 93.52 363.32 2.77 31.38
> Quantitative | Slightly Mormal Scare Highly Exceed Highly Adequa | Adeguate
2728020220004601 Analysis Alkali Exceed te
6)
Mote-

= Two samples are taken from one location i.e. Surface 5ol and Regular Soil* (Soil sample taken at depth of 30 cm)
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